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W.P.(C) No.13403 Of 2015

Bipini Bihari Pradhan

-Versus-

Opp. PartiesState of Odisha And Others

1.

•,<T-7

That, I am working as Additional Secretary to 
Government, Social Security & Empowerment of Persons 
with Disabilities (SS & EPD) Department, Odisha'^nd have 
been duly authorised to file this Affidavit on behalf of 
Commissi oner-cum-Secretary to Government, Social 
Security & Empowerment of Persons with Disabilities (SS & 
EPD) Department, Odisha

AFFIDAVIT ON BEHALF OF THE COMMISSJONER- 
CUM-SECRETARY TO GOVERNMENT, SSifcEPD 
DEPARTMENT, GOVERNMENT OF ODISHA IN 
COMPLIANCE OF THE ORDER DTD. 18.05.2022;

I, Ms Madhumita Nayak, aged about 50 years. 

Daughter of Sri Harihar Nayak, at present working as 
Additional Secretary to Government, Social Security & 
Empowerment of Persons with Disabilities (SS & EPD) 
Department, Odisha, Loka Seva Bhawan, Bhubaneswar, 
Dist.: Khurda, do hereby solemnly affirm and state as 

follows:

Petitioner

IN THE HIGH COURT OF ORISSA: CUTTACK

[LU, , . ' X , ,#-1
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2.

XXX

2^

XXXXXX

That, this Hon’ble Court Vide Order dtd, 18.05.2022 in 

Paragraph - 8 directed as follows;

“XXX XXX

8. The Court accordingly considers it appropriate to 

direct that a Monitoring Committee (MC) be set up by 

the SS&EPD Department with its Commissioner-cum~ 

Secretary being the convener of the MC. It will have as 

its other members, the Addl Chief Secretary of the 

HFW Department, the Collectors of the concerned 

districts where these thirteen colonies are located, the 

District SocialSecurity Officer of the concerned 

District, and the two ACs viz., Mr. B.P. Tnpathy, 

Advocate and Ms. Pami Rath; Advocate. This is to 

facilitate implementation of the directions issued, by 

this Court in their true spirit and to ensure that there is 

tangible improvement in lives of the inmates of the 13 

colonies. The MC shall be notified by a separate order 

to be issued by the SS&EPD Department not later than 

31st May, 2022.
XXX”

3. That, with regard to the directions contained in 

Paragraph - 8, it is submitted that the Monitoring Committee 

was constituted vide the SSEPD Department Office Order 

NO.3917/SSEPD, dtd.23.05.2022 (Annexure ~ A).
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4.

XXXXXX

purpose.

xxx”XXXxxx

5.

•

That, this Hon’ble Court Vide Order dtd. 18.05.2022 in 

Paragraph - 12 directed as follows;

That, with regard to the directions contained in 

Paragraph - 12, it is submitted that the sub-committees set up 

by the Technical Committee were instructed to periodically 

visit the colonies in both June and July 2022 and track the 

implementation of different activities. The details of the 

progress of the activities of the nine districts have been 

detailed in Annexure - B series.

C. The subsequent meetings of the Monitoring Committee 

could not be held In the prescribed time as the Chairman of 

the Committee i.e., the Additional Chief Secretary remained 

on leave due to poor health and has not joined till date.

The P' meeting of the Monitoring Committee was held 

on 09.06.2022 and progress on the developments in the 13 

colonies was monitored. The proceedings of the meeting 

dtd.09.06.2022 is filed herewith and annexed as Annexure-

“xxx

12. The Court urges that the sub-committees set up by 

the Technical Committee undertake periodic visits in 

the next two months i.e., June and July, 2022 to the 13 

colonies so that there can be tangible iniprovements in 

the loves of the inmates there. The MC will need to 

meet at least twice in June and twice in July for this

I

Iwi
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Survey and identification :

Assistive Devices

• In

J c.

Bargarh district, 59 beneficiaries of the colony 
were provided with MCR shoes, similarly, 11 CLPs 
were provided with Wheel chairs, 3 CLPs with tricycle 

and 2 CLPs with prosthetic Limbs.

However, in compliance with the Order 
dtd. 18.05.2022, reports received from nine (9) districts on the 
status of implementation of different sub-components of the 
Scheme "Rehabilitation of Cured Leprosy Persons" are as 

follows;

• In Balasore district, ISassistive 
distributed among the beneficiaries.

As decided in the 1“ meeting of the Monitoring 

Committee, an online database of all Cured Leprosy Persons 
living in the colony was developed. The database reflects the 
personal details of Cured Leprosy Persons, the extent of 
disability and benefits already availed by the individual. As 
of end of July 2022, details of 5,225 beneficiaries have been 
recorded in the database. The database could be accessed at 
https://docs.google.eom/spreadsheets/d/lXkdS8Vulp5iSDUd 

gAgiuJ7o2YovZglCilI9mrs5g8Y/edit?usp=sharing eil se d 

m&ts=62e771c3.

devices were

https://docs.google.eom/spreadsheets/d/l
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were I
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identified for the supply of aids and appliances.

I

I

I

I

• 20 beneficiaries of Jagannath Leprosy Colony of 
Khordha district have been supplied with MCR shoes 
and 05 beneficiaries have been identified for the supply 

of aids and appliances.

• 10 beneficiaries of Bapuji Leprosy Colony of 
Khordha district have been supplied with MCR shoes 
and 06 beneficiaries have been identified for the supply 
of aids and appliances.

among 

beneficiaries of both the colonies of the district.

• In Jharsuguda district, 10 wheelchairs, 7 tri-cycles 
and 5 crutches were distributed among the

a 3 AUS 2022 IaII

• In Cuttack district, 704 beneficiaries of the 
were provided with both grades of MCR ’-shoes. 
Similarly, in a special BBSA camp, 161 CLPs of 
Gandhipalli and 165 CLPs of Nehrupalli were 
provided with wheelchairs & tricycles.

• In Khordha district, 64 beneficiaries
Ramakrushnapalli Leprosy Colony have been supplied 
with MCR shoes & 60 beneficiaries have been

• In Jajpur district, 87 beneficiaries of the colony were 
provided with both grades of MCR shoes and 7 
beneficiaries were provided with tricycles for better 

mobility.

• M! r
doloniekl^^yg:;
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Pre Metric Scholarship

• 11 beneficiaries of Dharabati Leprosy Colony of 
Khordha district have been supplied with MCR shoes 
and 16 beneficiaries have been identified for the supply 

of aids and appliances.

• In Puri district, 112 assistive devices were distributed 

among the beneficiaries.

Assistanceto Parents
In 35 cases financial assistance @ Rs. 1000/- per month 

have been extended in favour of parents of Cured Leprosy 
Persons in Bargarh, Balasore, Jajpur, Khordha, Mayuirbhanj 
and Sundargarh. In Cuttack applications have been collected 
from eligible applicants and are under verification.

3

• In Mayurbhanj district 38 pairs of MCRs shoes have 
been provided to the inliabitants of the Saraswati 
Leprosy colony. In a BBSA camp organized in the 
colony, 36 tri-cycles, 4 wheelchairs, 18 crutches, 3 
hearing aids and 3 walkers were distributed among the 

beneficiaries.

• In Sundargrarh district, 62 MCR shoes were 
distributed among the beneficiaries of the Durgapur-B 
leprosy Colony. Similarly, in a screening camp, 3 
CLPs were identified to receive prostheses from the 

advanced rehabilitation center.
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Self-Employment
176 cured leprosy women of Puri were financially 

assisted with Rs. 10,000 each. Similarly, 34 CLPs of 
Sundargarh have been identified for self-employment in 
nursing. Beauty parlour and training. Eligible beneficiaries 
will be provided with Self Employment Kit or assistance 
after completion of their Skill Development Training.

Pre Matric Scholarships have been sanctioned in 
favour of 202 students in the colonies of Bargarh, Balasore, 
Cuttack, Khordha, Mayurbhanj, Puri and Sundargarh.

Post Matric Scholarships
Post Matric Scholarships have been sanctioned in 

favour of 49 students in the colonies of Bargarh, Balasore 
and Puri.

a ,

J
3

Skill Development Training
161 beneficiaries (Bargarh-31, Cuttack-27, Jajpur-12, 

Khordha-11, Mayurbhanj-20, Balasore-60) have been 
identified for coverage under the Skill Development Training 
Programme in different trades. Skill development training on 

Mushroom cultivation. Vegetable farming. Weaving and 
Agarbati making are going on in the colonies of Balasore, 
Mayurbhanj and Khurda District. 59 beneficiaries are 

undergoing the above training programme. Except for Puri 
rest of 5 districts have finalized and approved the programme 
of Skill development under different trades.

^^^1
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Self Help Group

Marriage Incentive and support

Living conditions of Cured Leprosy Persons (CLPs)^

l!

1. Balasore: Lewis Leprosy Colony,Balasore

Marriage Incentive to 21 Cured Leprosy 
Persons(Bargarh - 2, Cuttack-1, Jharsuguda- 1, Khordha-7, 
Mayurbhanj-lO, Puri - 11, Sundargarh - 1, Balasore-1)@ 
Rs.50,000/- have been sanctioned in favour of beneficiaries 

living in the colonies.

Steps have been taken by SSEPD Department by 
implementing its scheme “Umbrella Scheme for 
Rehabilitation of Cured Leprosy Persons (CLPs) and by Co­
ordinating with Housing & Urban Development Department 
and Panchayati Raj & Drinking Water Department for 
allotment of houses and other basic infrastructure i.e. Pucca 
House, Roads, Drinking Water, Individual Household 
Latrines, Community toilets, Street Lights, Electricity etc. 
under Jaga Mission of Housing & Urban Development 
Department in respect of the following 12 Colonies of 8 
Districts and 1 Colony i.e. Bargarh Leprosy Colony, 
Jamunda of Bargarh District (Rural area) respectively.

50 SHGs(Cuttack-27, Jlrarsuguda- 1, Khordha-4, 

Mayurbhanj-10, Puri - 2, Balasore-6) have been identified to 

receive financial assistance @ Rs.50,000/- per group.
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/
Khrodha

Saraswati Colony, Baripada,

Durgapur-B Colony, Malgodam,

Pension :

Sub-Committees at the district level have been

Ration Card;

instructed vide letter No.8871/SSEPD, dtd. 23.11.2021 to 
cover all eligible Cured Leprosy Persons under the Social 
Security Pension Schemes. To date, 1691 beneficiaries living 
in the 13 Leprosy Colonies have been covered under the 
Madhu Babu Pension Yojna (MBPY).

Ui'B. 
a 3 AUS 2022 j * i

8. Khrodha :Bapuji Leprosy Colony, Jatni,Khrodha
9. Khrodha :Dharabati Leprosy Colony, Jatni,

lO.Mayurbhanj;
Mayurbhanj

11 .Puri: Sanjayjee Leprosy Colony, Puri 
12.Sundargarh;

Rourkela,

II
12. Cuttack: Gandhi Pali, Nayabazar, CuttackF %

3. Cuttack: Neheru Pali, Nayabazar, Cuttack
4. Jajpur: Gandhi Nagar Colony, JK Road, Jajpur
5. Jharsuguda: Indra Ashram Kulemura,Beheramal, 

Jharsuguda
6. Khordha :Ramakrushnapalli, Kharvel Nagar, Unit- 

Ill, BBSR
7. Khrodha :Jagannath Leprosy Colony, Mancheswar, 

BBSR
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Almost all beneficiaries residing in 13 Leprosy 

colonies have been provided ration cards under NFSA. Sub* 
Committees have been instructed Vide letter 
NO.8871/SSEPD, dtd. 23.11.2021 to cover all eligible Cured 

Leprosy Persons within 2 months after they are cured of 

leprosy.

As reported by DMA-cum-Mission Director, Housing 
& Urban Development Department, two (2) Leprosy 
Colonies of Cuttack i.e. Gandhi Palli and NeheruPallihave 
already been transformed into Biju Adarsh Colony. Further,

1

fferf Yu

Jaga Mission:
The Housing & Urban Development Department was 

approached Vide letter No.4564/SSEPD, dtd. 20.06.2022 to 
include all 13 colonies under JAGA Mission. In response, H 
& LD Department has intimated that except for Jamanda, 
Katapali Leprosy Colony in Baragan under Bargarh district, 
all 12 Leprosy Colonies of eight (8) districts are coming 
under Urban jurisdiction and the Colonies have been taken up 
under Jaga Mission. Initiatives have already been taken up 
under Jaga Mission to improve their living condition by 
constructing roads, drains, street lights, electricity, piped 
water supply, individual toilets, cluster-based toilets, open 
space development, child play equipment and community 
centres. The detailed status of work taken up in 12 colonies 
intimated by DMA-cum-Mission Director, H & UD 

Department is annexed at Annexure-D.
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a. Odisha Livelihood Mission has been approached to curate 

the schemes available to them and implement them in the 

colonies. They were also requested to instruct an expert to 

coordinate with the district officials to check the

photographs received from districts in this connection are 

filed herewith and annexed as Annexure- E.

suitability of the schemes for the CLPs. Meanwhile, 

Balasore, Mayurbhanj, and Khurda districts have started 

Skill Development training in Lewis, Saraswati, 

Jagannath, Ramakrushna, Dharabati and Bapuji Leprosy 

Colonies. Similarly, in Jharsuguda district 58 families 

have been covered under livelihood programmes @ Rs. 

5000/- per family in the Indira Ashram Leprosy colony. 

Bargarh, Jajpur and Sundargarh districts have finalized 

their skill development programmes. However, Cuttack 

and Puri district are in the process of counselling and

As Jamanda, Katapali Leprosy Colony in Baragan 

under Bargarh district is coming under the jurisdiction of 

rural area. Principal Secretary, P.R & D.W Department has 

been requested Vide letter No. 4930/SSEPD, dtd. 

05.07.2022 to extend the benefit under Rural Housing 

scheme, piped water supply, Individual Household Latrine 

and sanitation etc. to the inmates of the colony. As reported 

by DSSO, Bargarh, 28 families have availed the benefit of 

the rural housing scheme in the colony. The detailed list of 

beneficiaries is filed herewith and annexed as Annexure- F.

is
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6.

xxx”XXX

7.

That, this Hon’ble Court vide Order dtd. 30.11.2021 in 

Paragraph — 16 directed as follows:

1

I

identification of their beneficiaries for the skill 

development training. Reports submitted by districts in 

this connection are annexed as Anneyure- B series.

“xxx XXX XXX

76. The Court would want to ascertain the views of the 

State Government of Odisha on adopting the best 

practices of the State of Maharashtra in drawing up a 

scheme for the welfare of persons with leprosy or 

cured of it. Affidavits in this regard be filed before the 

next date both by the Secretary, Health and Family 

Welfare Department as well as the Principal Secretary, 

SSEPD Department.

xxx

That, with regard to the directions contained in 

Paragraph - 16, it is submitted that already a scheme 

“Rehabilitation of Cured Leprosy Persons” has been 

launched by SSEPD Department in February 2021 with 

different components of the scheme for persons cured of 

leprosy having not less than 40% disabilities.. Within one year 
and four months of launching the programme, the benefits 

extended under the scheme have already been submitted in 

the earlier paras. Further, Shri Sanjay Kadam, State 

Commissioner forPwDs, Maharashtra, DrArkekar, Joint 

Director (Health), Government of Maharashtra and
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Providing MCR footwear

Ration card under NFSA scheme

a)

b)

c)

d)

.i.

4
Based on the above inputs of these experts on 

rehabilitation of cured leprosy persons in Maharastra, it was 

decided that the sub-committee constituted at the district 

level under the Chairmanship of Collector will ensure the 

following services under the existing Scheme to the eligible 

Cured Leprosy Persons with not less than 40% disability 

within two (2) months after completion of their treatment 

from leprosy :

Homestead land under Basundhara scheme

House under rural housing scheme and Individual 

Household Latrines.

Ayfej 0 3 ftiiS 2022 J*J 
^^LEARAHC^..^ 

Shri Koustuv Amte of Maharogi Seva Samiti ofWai^a»------

Maharastra were invited to the 4"’ meeting of the Technical --------

Committee for formulation and monitoring of rehabilitation 

programmes for cured leprosy persons held on 18.11.2021. It 

is ascertained during the discussion that in Maharastra every 

year about 15,000 new cases are detected and the same 

numbers of persons are also cured during the year and 65% to 

75% of persons return home after discharge. 15% to 20% of 

the remaining prefer to go to NGOs working in the field of 

rehabilitation programmes. About 15% to 20% of them also 

end up in the Leprosy colonies. The cost of accommodation 

per person per month is Rs.3500/-. The State Government of 

Maharastra provides Rs.2500/- and the remaining is aiTanged 

by the concerned NGO.
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8.

Certified that cartridge papers are not available.

ADDL. GOVERNMENT ADVOCATE

3^,

i

I
I

1

Reconstiiictive surgery, if needed

Pension under Madhu Babu Pension Yojna

Physiotherapy services

e)

f)
g)

Advocate General’s Office

That, the facts stated above are true to the best of my 

knowledge and based on available Official records.

t J.., Jdentffied bsfe 6

Cuttack
Date:

WONENT i

knG\vl?320-irr tew?,’, 
Deponant(^) Huia;y, .Shhh^

Beneficiaries covered under the above Schemes as 
reported by districts in 13 Leprosy colonies are filed herewith 

and annexed as Annexure — G. Minutes of the above State 
level meeting held on 18.11.2021 is filed herewith and 

annexed as Annexure-H.

ISi^i



ORDER

Chairman

2. Collector Member

3. Mr. B.P. Tripathy, Advocate Member

4. Ms. Pami Rath, Advocate Member

5. Member

6. Member- Convenor

TRUE corv attested

3.0^ - az)a .Dated

(Balasore/ Bargarh/ Cuttack/ Jajpur/ jharsuguda/

Khordha/ Mayurbhanj/ Puri/ Sundargarh)

District Social Security Officer

(Balasore/ Bargarh/ Cuttack/ Jajpur/ Jharsuguda/
Khordha/ Mayurbhanj/ Puri / Sundargarh)

/ SSEPD
Copy forwarded to All Members for kind information.

Additional Secretary<ro ®overnment
LOK SEVA BHAWAnTsACHIVALAYA MARCi UNIT-2?KBSHARI NAGAR, BHUBANESWAR^ ODISHA^ysiooi 

e-MAlL: sseudodishng>nmail.com

In pursuance of para-8 of Order Dt. 18.05.2022 of Hon'ble High Court.of Orissa in 
WP(C) No.13403/2015 (Bipin Bihari Pradhan Vrs State of Odisha & others), the 
Government in Social Security & Empowerment of Persons with Disabilities have been 
pleased to constitute the 'Monitoring Committee' to facilitate implementation of the 
directions issued by the Hon'ble Court in the following manner;

1. Additional Chief Secretary to Government, 
Health & Family Welfare Department

Commissioner-cum-Secretary to Government, 
Social Security & Empowerment of Persons with 

Disabilities Department

- jT"

(O'
GOVERNMENT OF ODISHA 

Department of Social Security & Empowerment of Persons with Disabilities

No 3A /SSEPD Dt.aa 0^
SSEPD-DA4-CASEOP-0003-2021

By order of the Governor

(Mad humite Vaypk)'
Additional Secretary to Government

' p 3 MS 2022 *

----------- ------ ...Z

Memo No. «3> 1 3

nmail.com
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Ref;

Sir,.

Yours faithfully,

fME COP1

the present living condition of the inmates 
Documents/Photograph as a proof pf the progress made 
information and nesessary action.

■■

The Commissioner-cum-Secretary to Government, 
SSEPDsOdisha, Bhubaneswar.

Sub: . Submmision of compliance to the Merho no. 5401/SSEPD dated 18.07.2022.

Memo no. 5401/SSEPD /Dt 18.08.2022 of Commissioner-cum-Secretary to Govt, SSEPD 

bdisha, Bhubaneswar.' '

OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE: BARGARH 
fSOCIAL SECURITY SECTION) 
Letter N0.. .TH. ...SS/Dt.^.V:.P.T<W- 

e-IVlail:adswobargarhl23@gmail.com 
alt.e-Mail: clssobargarh-od@nic.in

In Inviting a reference to the subject cited above ,i am to submit necessary compliance on 
present living condition of the inmates of the colonies along with supporting 

■; in the meantime,for favour of your kind

Collector •^<^'l®rQl/lagistrate,

mailto:adswobargarhl23@gmail.com
mailto:clssobargarh-od@nic.in


a) SURVEY AND IDENTIFICATION;

b) ASSISTIVE DEVICES;

•urity Weer

• District Leprosy Officer has reported that MCR shoes (Gr-1) fiave already 
been provided to ( 21 ) LAPS on 13.8.2019 and Gr-2 MCR shoes to (38) 
LAPS on 11.3.2022.in Bargaon Leprosy Colony.lt is a continuous process. 
Copy of letter No.7108, dtd.10.05.2022 of Addl.District Public Health Officer 
(Leprosy).Bargarh is filed herewith and annexed as Annexure - B.

2. That, as per the Resolution dated 23" February, 2021 of SS&EPD 
Department, following activities have been taken up.

- 1^ -
The following steps have been taken with regard to the Bargaon 

Leprosy Colony, Jamurda.

Colm«oi . 
Ba r,garb

ftarnsir.t

_______ Name 
Rakhi Kharsel, 
Sukrun Karan 
Mukund Padhan 
JaminiSahu 

Ramdas Badi 
Bipin Bhosagar 
Tila Patel 
Samari Barik ■ 
Tima Sa_______
Sashi Badhai 
Rabindra Behera 
Bela Panda 

Timan Dharua 
Sadashib Sethi

__________ Name 
Dathia Naik 
Suikha Sandha 

Oukhi Jagdala 
Bela Sahu __
Chitra Dehuri 
Sunafula Kuanr 
rahasa Bagarty 
Kamal Thati 
RadhaBag______

JharSijna_______

Kama Majhi 
Daulat Khandagiri 
Teja Kathar_____

Madhab Padhan

Sl.no
__

2 
3
4 
S 
6 
7 
8 
9 
lb
iT 
12 
13 
14

Sl.no
15
16.
17
18
19
20
21
22
23
24
25
26

•27
28

1.PD,DRDA Bargarh Has informed that 28 numbers of CLPs have been 
covered under Rural housing Scheme.
List Enclosed-Annexture-A

Annexture-A.

. Survey of CLPs has-been completed at Bargaon Leprosy Colony, at 
Jamurda. The list of Cured Leprosy Persons has been maintained by the 
District Leprosy Officer- (DLO).Based on this, the data on their family 
members have been collected.Their children have been identified. Also,the 
places of their educational institutions have been identified which has helped 
to cover them under different rehabilitation programmes of the Government.

• One assessment camp was organized at Bargaon Leprosy Colony with the 
assistance of DDRC Sambalpur on 7.4.2022. It has identified six (6) persons

Colony.lt


filed herewith and -annexed as

Annexure- C

2
3
4 •

5-

6

RATH A BANCHHOR JKLCGOBINDA BANCHHOR7

• .8

II

12

13
14

d.ASSlSTANCE TO PARENTS:

■ PRE & POST MATRIC SCHOLARSHIP:

CLASS
• AAOHARNOA6£

vrGovt UP School, /afnufda78682033790511

pi^rict oifiesr

Distribution of aids and. appliances are 
Annexure- C Series.

nameofthe 
CANDIDATE

Anne5<ure - & _____
name OF THE SCHOOL

9
10

GQLAPI KHUNTALA 
GOURI BANCHHOR 
GULAPI BHOI 
GURUBARI SAHOO 
ILA SUNA________
JADAB PADHAN ' 
JAHAJA BHUE 
BHAMA ADABAR 
JANAKI BHUE 
JAN MA PATEL 
JASHODA BAR IK

KIRTAN KHUNTALA
RABINDRA_______
DASARATH______
EAGNU
BHUSKA SUNA
CHAITANYA
RUPA___________
BHUJA_________
B.IREN_______ '
GOPAL 
BANS!

Village
JKLC

JKLC

JKLC

JKLC

JKLC

JKLC

JKLC_

JKLC

JKLC

JKLC

JKLC

JKLC

JKLC

JKLC

JKLC

JKLC

JKLC

Aids & appliacnces

Tri-Cycle
Wheelchair______
Wheelchair______
Wheelchair______
Prosthetic Limb
Tri-Cycle_______ _
Sprint support 
finger__________
Wheelchair._____
Prosthetic Limb
Wheelchair______
Wheelchair ■
Prosthetic Limb
Wheelchair______
Wheelchair_____
Tri-Cycle______ _
Wheelchair
Wheelchair
Wheelchair

S.IMo
1

Beneficiary Narrie
DAULAT KHANDAG^

DHIRA SANDHA
DHRUBA BHOI
DOLAMANI SAHU
DRUPADI DEHERI
GANTHIA NAIK

Father's/ Husband Name

MEGHA___________ __
RAJU______________2
MAYADHAR ■
SAMA :
GADA DEHERI
CHAKRA NAIK-

15

16
• 17

18

Total 
amount

*80(50

ddiOon^l

.. .—A-'

for provision of orthosis and prosthesis and funds for their manufacture has 
already been placed by the district.. Also, three (11) CLPs have be^ 
provided with wheel chairs and (03)CLPs have been given tricycles and tw’^ 
(3) persons given Prosthetic Limb for better mobility.

• Based on the survey work mentioned above, 05 parents were identified and 
they-have been sanctioned Rs.l000/-per beneficiary per month till their 
children attain the age of 18.

• 37 nos. of students have been sanctioned pre-matric scholarship for the 

cTpy^of^Sanction Order No.886. .dtd.19\07.2022 is filed herewith and

True COPY
SI.
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Anjall Seth Govt UP School, Jamurtfa 800011 VI

2

Barsha Sahu 12 640317533353 Govt UP School, Tejagola 8000VII
3

Prasanta Shue Panchayat High School,Jamurda 800014 S759S9175809 IX

4

Rahela Dharua 12 811406884805 Govt UP School, Jamurda 8000VI
5

Rina Bhoi 12 332763828971 Govt UP School, Jamurda VI 8000
.6

Salon! Suna 12 664661958854 Govt UP School, Tejagola VIII 8000
7

Sambhu Pandey 17 980243507460 Panchayat High School, Tejagola 8000X
8

Seema Chhatar 692282444S8214 Panchayat High School, Jamurda 8000X

9

ShobaranI Sadi 55399778818014 Panchayat High School, Jamurda 8000X
• 10

722072802695Sudhir Banchhor 11 Govt UP School, Jamurda 8000VII
11

Panchayat High Schbol,JamurdaTikeswar Bhoi 13 892160699742 8000IX

12 212633294321 Govt UP School, Jamurda . 8000VIII
13

Sujata Sahu ■ 47213683155212 Govt UP School, Tejagola Vil 8000
14

Binod Sandha 670581668684 • Panchayat High School, Jamurda15 IX 8000
IS.

•Shiba Bag 13 864714771083 Govt UP School, Jamurda VIII 8000
. 16

Rita Ba^rti 17 872848811167 Panchayat High School, Tejagola 8000X
17

8000•, Anjali B'agartii 272723750014 Govt UP School, Tejagola13 VIII
18

9 599987778800 Govt UP School, Jamurda 8000Hanna Dharua III
•19

949277^7573Hasina Bhoi 9 Govt UP School, Jamurda 8000IV
20

Govt UPSchoot,’jamurda 8000Maheswar Bhoi 10 658447810371 V
21

8000Phaguni Biswal 12 420836678121 Govt UP School, Jamurda • IV
22

Govt UP School, JamurdaSunita Bhoi 80009 528126455211 II
23

Govt UP School, JamurdaSushil Banchhor 80009 913490019601 III
'24

8000SaroJ Bagarti 10 279802401274 Govt UP School, Jamurda IV
25

Molina sahu 875554215099 Govt UP School, Jamurda 80008 II
26

Govt UP School, Jamurda 8000Sangita Bag 8 627216781748 II
27

Nikita Su'na 8000Govt UP School, Jamurda II7 204942708774
28

8000'Rahul Chhatar 820097470532 Rainbow public school Sargarh III10
29

Anurag BarikTRUE copy ATTEfe . 505315178362 Rainbow public schpol Sargarh III 80009.

8S4053633511 Govt UP School, jamurda 8000Samanta Sahu Vla
31

,1

GcvV jLA - -W
jSEPyCwa

494476603691

Tulasi Pandey



8000IX15Brundabati Sahu
324 8000V3453344751'1'111Akash Bariha
33

8000IIGailguda Primary School3249074033588Ao jail Bariha
34

£003IXeovt.High-School.Oahita87717981925914Lalita Bariha
35

8000Govt.High Schodl.Oahrta X
jashobanCi Bariha 79596755488617

36
8000'IVGailguda Primary School99861340355310Saibani Bariha

37 295000TOTAL 

CLASSname of the institutionAAOHAR NOAGE

.10000XI20742357568817Padmini Sahu

10000XI. 546139045537182 Laxmi Kalse

20000TOTAL

SKILL DEVELOPMENT TRAINING;

1

!

i

NAME OF THE 
CANDIDATE

Total 
amount

cP-®
940136648175

• Oadhibaman
H.5.School,Bhatli

Oadhibaman
H.S.ScljooLBhatli

SI. No

1 •

Christo. Jyoti High School, Madhupur

Gailguda Primary School

• 02 nos. of students hdve been sanctioned.Post-matric Scholarship for the 
year 2021-22. ' 
Copy of Sanction Order No.889 dtd'. 19.07.2022 is filed herewith and 
annexed as Annexure - F.

Annexure - F ____________ ______ .—

' ' • Asst. Director Textiles has reported that basic weaving training consisting 
of Fifteen (15) CLPs have been identified and approved in the District Level 
Monitoring Committee held on 29.04.2022. For this purpose, proposal has 
already been submitted to the Director of Textiles & Handloom Odisha Vide 
letter No 543 dt.30.04.2022 for sanction of funds under the Scheme 
Promotion of Handloom Industries,2022-23. In this training, (15) Afteen 
beneficiaries will get training by one Master.Craftsman for six months. During 
the training period, there is a provision of stipend® Rs.3000/- per month.

• Officials of ORMAS, Bargarh have visited Bargaon Leprosy Colony 
Jamurda several times for counseling of candidates , aged between 18-45 
years for enrolling them into skill development training program for 
wage/self-employment under DDU-GKY/RSETI As a result, four W nos. of 

. candidates had shown their interest for enrolling themselves into DDU-GKY
■ unstex wage employment . and 12 nos. or 

true COPT ATt|§®dates had shown their interest for enrolling themselves into se f- 
employment training program under RSETI.

’VV- Under Rural Self Employment Training Institute (RSET1),12 nos. of 

AddHlonaipc are interested coif-Amninvment trainina in musnroom

DisW Social Officer •
4

in self-employment training

Colte^



i. MARRIAGE INCENTIVE & SUPPORT;

OWflSociaFiWrity Officer 
Sanwh

1
Two girls,namely Smt.Mastana Kalet,d/o Akul kalet and. Smt.Parbati 
Bhue,D/o Santaiiu Bhue has been identified and their parents had been 
assisted with Rs.50,000/- each under SAHAYA scheme for incentive towards 
daughters marriage. i

I

1

SHG wise proposed activity details i
These Self-Help Groups shall be provided with assistance by 

31.08.2022 for initial activity support: and startup capital as soon as' their 
training is started.

cultivation .RSETI personnel had also visited the place and shortly they will 
start the training with a batch size of 12. Report of Dy. CEO, ORMAS, 
Bargarh .

I

Self Help Groups' have been formed in the Bargaon Lejprosy 
Colony,Jamurda for livelihood activities.According to the above instruction as 
they had been sensitized to the verse of WSHGs. j

g. SELF EMPLOYMENT;

• CLPs will be provided Self Employment Kits depending upon their'trade 
requirement so that they can start their business from home-based units and 
earn livelihood for themselves and their families. After completion of training 
programme tool kits will, be . finalized as per their requirement.

h, SELF HELP GROUP;

Oolmctor j
Sargaffh ■

■ i

■ j. SENTSITIZATION OF WORKERS & ACTIVITIES;

Govt, officials of P.R & DW Department and ICDS are regularly sensitized. 
Also all BSSOs have been sensitized on Leprosy rehabilitation.

. k. Community Awareness:
. . ' ■. 1

6, That, with regard to the Visit of the Sub-Committee to the Leprosy 
Colony, it is submitted that the Members of the Sub-Committee-DSSOi and 
Dy.CEO, ORMAS visited Leprosy Colony on 25th June ‘2022. They 
interacted with the inmates of the Bargaon Leprosy Colony, Jamurda. They 
were satisfied with the rehabilitation work already taken upi fhey 
put forth two additional demands for betterment of their livelihood. 1

i.e. (i) They, have been given one stall at Krushak bazar Bargarh for show­
casing their.products. TRUE CGP.Y ATTEST'EO



J

TRttt cofyittesied

r
i ■

W11}

1. That, while implementing the Resolution dt.23.2.2021 for rehabilitation o 
CLPs the salient features of Bhimabhoi Samartya Abhiyan (BBSA) a

• SAHA YA schemes are kept in view.

8. That, the facts stated above are true to the best of my knowledge and 
based on available Official records.

5?
- Bargarh
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Sub.;

Ref. :

Sir.
■ ■ ■ I am to submit herewith the 

each component of the " Umbrella Scheme for Rehabilitation of

k^crGtarytoGevt 
=jV;-^Uinisnt

By Email
OFFTCF OF THE COLLECTOR AND DISTRICT MAGISTRATE, CUTTACK 

(SOCIAL SECURITY & EMPOWERMENT OF PERSONS WITH DISABILITIES SECTION)
‘ ' Email Id; dssoctc.od@KOV.ln

Dt. 2^! o'!- 12^22

The Additional Secretary to Government,
SSEPD Deptt., Odisha, Bhubaneswar.

Submission of compliance on implementation^of 7^^^^
passed by Hon’ble high Court of Odisha in WP ( C ) No.13403 of 2015 
Bipin Bihar Pradhan vrs State of Odisha & Others.

Letter No.5399/SSEPD dated 18.07.2022 of Govt.

, *«.
tg J-UtokuU.

With reference to the subject cited above, I 

required information on l- .
Cured Leprosy Persons (CLPs)" in the leprosy colonies of the District as follows.

a) SURVEY AND IPENTllTCATION:
Survey of CLPs has been completed in the three Leprosy colonies of Gandhipalk at Nayabazar. 
Neiieriipalli at Nayabazar and Trinathpalli at Choudwar has been maintained by the District 

Leprosy Officer(DLO). Based on this the data on their family members have been collected. Their 
children have been identified. Also, the places of their education institutions have been identified 

which has helped to cover them under different rehabilitation programmes of the Government.

b) ASSISTIVE DEVICES:
. District Leprosy Officer has reported that MCR Shoe(Or-l) have already been provided to 53 

CLPs on and MCR ShoeCGr-2) to 651 CLPs till 31” Mar-ch 2022 in three Lepmsy colonies of 

Gandhipalli at Nayabazar, Neherupalli at Nayabazar and Trinathpalli at Choudwar.
Copy of the Letter No.l0195. dated-08.06.2022 of ADPHO (Leprosy), Cuttack is annexed at

Annexure-A.
. A Preparatory Meeting for organization of Special BBS A Camp at three Leprosy colonies of this 

district is scheduled to be held on 25.07.2022. During Special Camp on 2019, Wheelchairs and 
Tricycles have been provided to 161 nos. CLPs of Oandhipalli at Nayabazar and 165 nos CLPs of 

Neherupalli at Nayabazar.
c) assistance to PARENTS:
. Vide Letter No.3054, dated-15/07,7022 the Deputy Commissioner, CMC, Cutlack & Executive 

Officer Choudwar Municipaliry has been requested to submit the list of CLPs for process of 

support money to parents. TRUE COfV ATTESTED

Addition
LLC

Letter No.
To

mailto:dssoctc.od@KOV.ln


Copy of the Sanction Order No.3020, dated-13.07.2022 is annexed at Annexure-C.

0 SELF EMPLOYMENT:

The list of the graded SHGs is annexed at Annexure-E.

Copy of the Letter No.2284, dated-11.07.2022 of District Social Security Officer,' Cuttack and 
Proceeding of the meeting is annexed at Annexure-D Series.

Copy of the Letter No.3054, dated-15.07.2022 of District Social Security Officer, Cuttack is annexed 

at Annexure-B.

7* d) PRE & POST MATRIC SCHOLARSHIP:
• 32 nos. application have been sanctioned vide Order no.-3020, dated-13.07,2022 towards grant of 

the Scholarship to the cured Leprosy Children and children of cured Leprosy Person studying at 
Pre & Post Matriculation or Post-Secondary during the year 2022-23 @Rs.8OO/- per month 
maximum upto 10 months amounting to total Rs.8000/- per applicant against the Neherupalli at 
Nayabazar, Cuttack.

g) SELF HELP GROUP:
• 27 nos. graded SHGs has been formed in the Leprosy Colony at Neherupalli, Nayabazar, Cuttack. 

Accordingly the one time assistance for initial activity and start-up capital shall be provided soon.

e) SKILL DEVELOPMENT TRAINING
• Vide Letter No.-2284, dated-11.07.2022, District Programme Co-ordinator, Mission Shakti, 

Cuttack/ District Programme Manager, Odisha Livelihood Mission, Cuttack was intimated a list of 
27 nos. SHGs under Neherupalli at Nayabazar, Cuttack for finalization and to organize the Skill 
Development Training. The required information of Gandhipalli at Nayabazar is sought from the 
Secretary of the concerned Colony.

h) MARRIAGE INCENTIVE & SUPPORT:
One application for assistance to Guardian for Marriage of Daughter has been received i.e. 
Sanghamitra Sahoo D/o- Prassana Kumar Sahoo, At- Ghatakula, Madhupatna, Santoshi Nagar, 
Cuttack and it has been sent to the Superintendent. Leprosy Home & Hospital, Nayabazar, Cuttack 
vide letter No.2113/SS, dated 20.06.2022 for verification of genuineness of CLP certificate. After 

. receipt of the verification letter the application is to be sanctioned immediately.

Copy of the Letter No.2113/SS. dated-20.06.2022 of District Social Security Officer, Cuttack is 
annexed at Annexure-F. Pf-~V -’TTESlfcD

Ac
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Concerned authorities will look in to these issues and tiyto solve them earliest.

. I

.'i

Memo No. /SS, Dt. <01*"
Copy to OlC (Res.) t------

Collector/ADM(G.). Cuttack.
to Collector/Steno to ADM(G.) for kind information of

District Social^^cti^^^f^e A 

^ttack.

SENSITIZATION OF WORKERS & ACTIVITIES;
are regularly sensitized. Also, all BSSOs have been

t
ii

Govt, officials of H&FW Deptt. and ICDS 
sensitized on Leprosy Rehabilitation.

j) COMMUNn Y AWARENESS;
As per H&FW Deptt. various health activities have been conducted by the health administration, 
Cuttack i.e. Weekly Health Clinic redering DP MR Services, RCS evaluation & Referal, MCR 

Footwear measurement & distribution, Dicer care materia! distribution, minor ailment treatment 

etc.
k) RESEARCH & DOCUMENTATION!

District 
'^^^^uttack.

Your’sf^ithfuHy^

4L



Sub:

Sir.

P.T.O

OFFICE OF THE CHIEF DISTRICT MEDICAL & PUBLIC HEALTH OFFICER 

CUTTACK

Compliance to the WP( C) No-13403 of 2015 filed by Bipin Bihari 
Pradhan vrs State of Odisha & others

The District Social Security Officer, 
Cuttack

Ref: Letter No-364 dated 31.05.2022 of DPH. Odisha in pursuance to Letter 
No-25247 dated 20.05.2022 of office of Advocate General, Odisha

4\j

As per the Hon’ble High Court’s order dated 18.05.2022 on point-ft 
was mentioned that out of 2346 Cured Leprosy Person (CLP) 360 cases hwt 
been provided with MCR footwear. However, the figures themselves seem 
be on the basis of data dating back to 2009 & not the latest data.

TRUE GOO ATi£3TE0

G-1 M.CR Footwear is recommended for CLPs having anesthetic foot 
and G-2 MCR Footwear is recc^mended for persons having anesthetic 
disfigured/un-even foot. However, this special MCR Footwear is not 
recommended routinely for all the persons affected with Leprosy. A 
comfortable, locally available, socially acceptable footwear with soft insole;and 
tough outer sole with back strap is recommended to those who can afford.

With reference to the above cited letters and subject, it pertinent to 
mention here that the term Cured Leprosy Person (CLP) means any person 
who has completed a prescribed course of Multi Drug Therapy (MDT) 
(6 months for PB/12 months for MB Regimen). Similarly CLPs with Grade-1 
Disability means Loss of Sensation in Hand «&. Feet due to damage of peripheral 
nerve(s), which must nOt be confused with loss of sensation in the Skin Patches 
and CLP with Grade-II Disability means Visible Damage or disability like red 
eye, corneal ulcer or uveitis in eye, lagophthalmos, foot drop, claw hand/toes, 
wounds or ulcers, loss of tissue due to partial absorption of fingers or toes. The 
disease burden in Leprosy is primarily CLP having Gr-I & Gr-ll disability, who 
requires regular follow-up and care. The number of such cases in the district is 
1677(in Leprosy Colonies 704^& Outside Leprosy Colonies- 973). This is 
cumulative figure up to ST March 2022.

Letter No / CDM&PHO, Cuttack Date

To
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Memo No 

TRUE COPY ATTESTEO

ADPHO

tr
?

!l.
'■.t

Av

360nos of MCR Footwear in the year 2021-22were provided to the 
deserving disabled CLPs residing in different Blocks' & Urban areas, outside the 
colonies of Cuttack district. It may also to be noted that 107 nos of MCR 
Footwear have already been provided in the current year i.e,- 2022-23 (upto 
May-22) to above categories. Details are annexed as Annexure-2.

Similarly.(59^o$of MCR Footwear in the year 2021-22 and 123nos In 
the year 2022-23 (upto May-22) were provided to the deserving disabled CLPs 
residing in Leprosy Colonies of Cutlack district. The details are attached as 

Annexure-3.

Updated Detail line listing of benefioary for Footwear 6» Ulcer kit for the 
year 2021-22 & 2022-23 (up to May-'22j is also enclosed for kind r^eference.

Yours faithfully

(Lep), Cuttack

Compliance:

Figure of 2346 relates to the cumulative information of Cured Leprdsy ' 
Person (CLP)residing outside Leprosy Colonies & have successfully completed 
full course of MDT Treatment from 2009 to 2021-22. The details are attached

as Annexure-1.

 Date__ 

Copy submitted to the Additional Director. Leprosy, Odisha I Director 
of Public Health. Odisha, Bhubaneswar for favour of kind information & 

necessary action;

/^DPHO (Lep), Cuttack
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Let(cr No. 
To

I

Sub.:

Madam,

;urity schemes.

District S tcer,

District S'

Officer,

K •
I

;^uttack.

TRUE cornj-'-er-

li

District SocwTs^i^nty Officer, 
'Cuttack.

Memo No. /SS, DC f
Copy to OlC (Res.) to Collector/Steno to ADM(G.) for kind information of 

Collector/ADIVI(G.). Cuttack.

Memo No. /SS, Df. /.C-O?-.2»3:X
Copy forwarded to the Secretary, Neherupalt and Gandhipali, Nayabazar, 

Cuttack / Secu'etary Trinathpaii, Nayabazar, Cuttack for information. They are requested to 
prepare a detail data of left out CLPs and submit to concerned Deputy Commissioner and 
E.O.s with a copy to DSSO, Cuttack for coverage under ditterent social

Memo No. 50^ /SS, Dt. 
Copy submitted to the Additional Secretary to Govt, in SSEPD Deptt., 

Odisha for favour of kind information.

Th

Jl a*!

By Email
^f'FlCE OF THE COLLECTOR AND DISTRICT MAGISTRATE, CUTTACK 

(SOCAl. securVA a empowerment of persons with disabilities SECTION)
Email Id: dssoctc.od(r<jj&Qvdn

DI. nail
to^/r

The Deputy Commissloner-cum-SIO, CMC, Cuttock.
The Executive Officer, Choudwar Municipality, CuttacK.

Implementation of different Social Security Schemes of SSEPD Deptt for 
Cured Leprosy Persons In (he Leprosy Colonies.

District SociahS€ct
^..-'^ttack.

With reference lo the subject cited above, I am to inform that, as Hon'ble 
Court desires a visible change in the living condition of Cured Leprosy Persons as well as 
proceeding of 3'^ Sub-Committee meeting held on 23.06.2022, you may take necessary 
steps for implementation of different social security schemes -^ocall the eligible CLPs with not 
less than 40% disability such as Pension under Madhu Babu Pension Yojana (MBPY) I 
Ration under NFSA scheme / Financial Assistance for marriage of daughters I Support 
Money to Parents (Guardian for their Children)/ Pre & Post Matric Scholarship/ Skill 
Development Training of Cured Leprosy Persons in the Leprosy Colonies i.e. Gandhipali, 
Nayabazar, Cutfack/ Nehrupali, Nayabazar, Cuttack and Trinathpali, Choudwar and submit 
lhe detailed action taken in the matter to this office for onward transmission to Govt.

Your’s faithfully,

V/7,
officer,

iarSeWHty 
uttack.

Memo No. /SS, Dt. 
Copy to ADPHO (Lep.), Cuttack for informat^n and necessary action.

ityufficer,

■SSLih'TcpartmQht

District Soci^LS^ct)

'Cuttack.
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8000.00IX2022-23Do-

8000.00IX2022-23DoDo-Kumar
... i

8000.00IX2022-23DoDo-

8000.00IX2022-23Do Do-

8000.00IX2022-23jDo-6
b/o- 8000,00IX2022-23Do-

8000.00IX2022-23DoDo-8
8000.00D/o- IX2022-23DoDo-9
8000.00IX2022-23DoDo- 

D/o- 8000.00IX2022-23DoDo-

8000.00IX •2022-23DoOo-12

S7o-' 8000.00IX2022-23DoDo-13

8000.00IX2022-2314

to'Govt

Permanenl 
Address

Name of the Institution 
where continuing study

Period of 
sanction

Course/ 
ClassSl.f

No.,

I.

ii.
iii.
iv.

1
1

- ZtddlOoonrSecfl

1

Do--. -woa

___ 3
Neherupali, 
Nayabazar.

Do-

Name of the Student 
with Fadier s/ Mother’s

Name
_ ______ 4 :

Nehru Nodal Uccha
Bidyapitha.Nayabazar,

Cultack-4____

, 10

) I Kajpana Patel,

Amount Sanctioned 
@Rs.800/-PM &. 

period of lOmontlis.
(in Rs.)

'’7“

4

h-
5

' ' Email Id: dssoctc.od@qov,in

—.......
Monalisha Nayak. D/o- 
pRamod Nayak_ _ 

’’Subiitim Behera.
^ukadey 'Behera_______
Sneha Mayee Parida, 
D/o-Taranisen rari_da _ _

S/o- Prashant
Behera_____________ _
tM. Mrutyunjay Mishra, 
S/o- Pratap Kumar 
M'jshra ______ _ _
Ananda Bagh’ S/o-Dilip
©agh__ ___________
Am'it Rout, S/o- Sosant 
Kumar Rout 
bipti Parija, 
Piirusottam Parija7
K. Meghana Rao, D/o-

Do

Do 
 ___

Do *■

_1
Suchitra Malliick. D/o- 
Madhab Mailick

RnVindra Panda, ‘S/o-
- j Gopinath Panda  

j Paranieswar Behera, 
. 3 * - ■ -
!

Order No. /SS// Dt. >3 !
1' Sanction is hereby accorded for grant of scholarship to the Cured Leprosy Children and Children of 

cured Leprosy Persons studying at pre- and post- matriculation or post-secondary in favour of the 
following students towards reimbursement of scholarship (financial assistance) for the academic 
year subject to maximum period of 10 months in an academic year.

2. The rate of scholarship is;
Pre-Matric (From Std. V to X) Rs.800.00 PM
Post-Matric (From Std. XI - XII) Rs. 1000.00 PM
General Graduate / Post Graduate Courses Rs.1500.00 PM
Professional Degrees / Diplomas/ Certificates Rs.2000.00 PM

The amount is payable to the students to their respective Bank A/c. through E-transfer.

4. The applicant shall have family income of not more than Rs.2,40,000.00 per annum.

5. Format of sanction order

K-.B'sbnu_Rao
Rekiia SeThy, 
Prabrna Setby____  __ _
.Stutiiaxmi Nayak, 6/0- 
■Bhagirat'hi Nayak
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<5 % -
IX 8000.002022-23DoDo-

2022-23 IXDoDo-16 I

2022-23 IXDo- Do

IX 8000.002022-23Do- Do18

8000.002022-23 IXDoDo-19

2022-23 8000.00IXDo- Do20

X 8000.002022-23DoOo-21

8000.00Do- 2022-23 XDo22

8000.00IXDo 2022-23Do-

2022-23 IX 8000.00DoDo-24

8000.002022-23 IXDoDo-25

8000.00Do 2022-23 IXDo-26

Padiii, S/o- 8000.00Do 20.22-23 IXDo-

D/o- 8000.00Do 2022-23 VIllDo-

1 Do 2022-23 8000.00Do-

2022-23 VIII 8000.00Do- Do

8000.002022-23 VIllDo- Do31

8000.002022-23 VIllDo32 Do-

Grand Total ■

8000.00
---------
8000.00-

_______________________________ 2,56,000.00
(Rupees Two Lakh Fifty Six Thousand) only

COLLECTOR, COtTACK.

VIll

21

2 g 1 Ank ila

Memo No. ! SS, Dtd. 
Copy submitted to the Additional Secretary to Govt, in SSEPD Deptt., Odishe-foixfavour of 

kind information. TRUE T-" ’
( , COLLECTOR, CUTTACK.

MemoNo. /SS.Dt. f 2'
Copy forwarded to the Secretary, Neherupali, Nayabazar, Cuttack for information.
Copy forwarded to H.M., Nehru Nodal Uccha Bidyapitha, Nayabazar, Cuttack-4 for 

information.
Copy forwarded to the Deputy Commissioner-Cum-SIO, CMC, Cuttack for irrforrnation.

COLLECTOR, CUTTACK.

Siibhasliiee Sahani, D/o- 
Xan^i^ahani______ _
Bhagyashiee Dora, D/o- 
Pi akasli Dora _ __
Subhalaxmi Pradhan. 
D/o-Sanj^a Pradhan 
Udaya Kiran Panda, S/o- 
Manas Ranjan Panda_ 
Rajalxini Mahakud. D/o- 
Panchu Mahakiid 
Subhadra Behera. D/o- 
Laxman ^ehera  
Siiibram Naik, S/o- 
Stiresh Nayak__________
Saroj Kumar Nayak, 

'T.. Rushibar Nayak________
.SwatiSwariipa Sahoo, 
D/o- Sisir Kumar Sahoo 
Siibhalaxmi Jena, D/o- 
Rabinarayan Jena_______
Aknnkshya Gupta, D/o- 
Man Mohan Gupta______
Rahul Kumar Prusty, 
D/o-La(e Sambhunath

Balaram 
Kanch^ 

Sethy.
Babula Sethy
Supriya Maharana, D/o- 
Champa Moharana

; Bhngyalaxmi Pradhan,

29

Bhngyalaxmi
D^R^ij^ Pradhan 
Krushna Sahoo, S/o-
Hari'Sahoo _______
Bikash Sahoo, S/o-
Bhagaban Sah^oo



>

Dt. \\ / V/2022/ss//
1To

Sub. ;

Madam,

of list of SHGs under Neherupali, Nayabazar, Cuttack for process of Skill Developmen

Your’s faithfully,Encl: As above

1

information.

n

District Soci

The DPC, Mission Shakti, Cuttack/ 

DPM, OLM, Cuttack.

Submission of List of SHGs for preparation of Skill Development Traininc 
Programme.

iPS^urity Officer, 
ittack.a'to'Sovt 

bent

f Officer,

District SociajJSe^ 
^..^tittack.

With reference to the subject cited above. I am to send herewith the 27 nos

Copy to OlC (Res.) to Collector for kind information of Collector. Cuttack.

ifficer.

Memo No. /ss, Dt. \\
submitted to the Additional Secretary to Govt, in SSEPD Deptt., 

Odisha for favour of kind information.

’ By Email
jmCE OF THE COLLECTOR AND DISTRICT MAGISTRATE, CUTTA^ 

(SOCIAL SECURITY & EMPOWERMENT OF PERSONS WITH DISABILITIES SECTl^)!
Email Id: dssoctc.od(g>g.ov.in

Memo No.*^:^GL^ /SS, Dt. \ \
Copy forwarded to the Secretary. Neherupali. Nayabazar. Cuttack for

district SoCl^FSe Wty Officer, 
' ^..-"^^ttack.

Memo No. <ss.Pt 

wAd(iiUQn£tSecr(l
SSEP00SJ3

Letter 

Training Programme. As per proceeding dated 30”’ June,2022 you may finalize the trade fo 

Skill Development Training Programme of CLPs at Neherupalli. Nayabazar. Cuttack througi 

the BPC concerned and intimate the details of such trades to this office at an early date.

District SociaT^^Kri

'^^uttack.



Venue: Office ofDSSO, CuttackDate: 30<>'Juae 2022 (04.00 PMj

,4
DPC, Mission Shakti as well as DPM, OEM, Cuttack, Sadashiba Swain, Secretaiy 

Neherupali and Praddep Ku. Pradhan, Secretary, Gandhipali were present in the meeting.

" The meeting was held under the chairmanship of District Social Security Officer, 
Cuttack for Organization of Skill Development Training of Cured Leprosy Persons in the 
Leprosy Colonies of the District i.e. Gandhipali & Neherupalli, Nayabazar, Cuttack.

At the outset, the DSSO explained that, Govt, in SSEPD Deptt., Odisha has entrust 
Mission Shakti & OLM for the livelihood and skill development of Cured Leprosy Persons 
which is a part of rehabilitation in consultation and assistance of Odisha Livelihood 
Mission as Hon hie Court desires a visible change in the living condition of Cured Leprosy 
Persons.

> The DPC, Mission Shakti has elaborated different activities i.e, tailoring, weaving & 

mushroom cultivation training undertaken witlr them.
> It has been decided that, both the Secretary of Gandhipali & Neherupali has to submit 

the list of SHGs with S.B. Account details to the office of the DSSO, Cuttack within 7 

days for preparation of training programme.
> After receipt of the SHGs list, the concerned BPC will visit the colonies and finalize the 

training programme in consultation with the DSSO.
> It has also been informed both the Secretaiy of Gandhipali St Neherupali to submit the 

list of eligible CLPs with not less than 4.0% disability (as per letter No.8871 /SSEPD, 
dtd.23.11.21 of Govt, in SSEPD DepU.) for processing of MBPY . Also submit the 

application form for sanction assistance under scholarship to the office of the DSSO 

immediately.
> As per proceeding of 2"^ Sub-Committee meeting held on 22.04.2022, it has been 

mentioned here that, in case of the amount spent in the SAHAYA Scheme for providing 

Livelihood Kit to the CLPs of both the colonies the detailed funds received from 
Government and expenditure incurred for this has been elaborated clearly among the 
members present there and also it has been requested both the colony representative’s 

to submit the list of left out CLPs for processing of the CLP kit.

The meeting ended with a vote of thanks to the chair.

TRUE copy ATTESTen

'Vv
SSEPD

District
^uttack.

< .41HUTES OF MEETING FOR ORGANIZATION OF SKILL DEVELOPMENT TRAINING OF 
* CURED LEPROSY PERSONS IN THE LEPROSY COLONIES OF THE DISTRICT, 2022---------------------------------------------------- -



     

36 -

17

18

I?

2(

1 2

0
icer,

Memo No. /SS, Dt. 

kZ)'
I

District Soci

TRUE COPYJlTTESreO ■

>t-Securitj^Officer, 
attack.

1,5

1 2 
i- Memo No. /SS, Dt. 

Copy submitted to the District Leprosy Officer, Cuttack

Copy submitted to OlC (Res.) to Collector/Steno to ADM(G.) for kind information of 
Collector/ADM(G.), Cuttack.

T favour of information.

16

1

Memo No.£)^Q V /SS, Dt. 
Copy submitted to the Additional Secretary to Govt, in SSEPD Deptt., Odisha for 

favour of kind information.

District SogjafSeciVity'Officer, 
■^uttack.

Memo No./SS, Dt. 
Copy submitted to the DPC, Mission Shakti and DPM, OLM, Cuttack for informStiPl 

and necessary action. K

SSEPQ .OcpWin^nl

District Soci^L^ecurr 
-Attack.

Memo No. 3^0^ /SS, Dt 
Copy submitted to the Secretary, Gandhipali & Neherupali, Nayabazar, Cuttack fo

information and necessary action.

District Sopi>PS^an|y Officer,
■Xuttack.

1District SociaL-S^curitylOffiper, 
attack.
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/ss//

Sub:

Sir,

Certificate No.Name & Address of the CLP Category

NilCLP1

Yours faithfully,Encl; As above

Memo No.

ifficer,

■ i

SI.
No.

Hence, I am to enclose the copy of the CLP certificate of the following CLP and to 

verify the genuineness / authenticity of the certificate.

District Social Secul 
feuttack.

ti.

The Superintendent.
Leprosy Home & Hospital, Nayabazar, Cuttack.
Verification of genuineness of CLP certificate.

District Social Security Officer, 
k^uttack.

Prasanna Kumar Sahoo, S/o-Upendra Sahoo, At- 
Ghatakula, Madhupatna, Santoshi Nagar, Cuttack- 

753010

Memo No. /SS, Dt. 
Copy to Prassana Kumar Sahoo At-Ghatakula, Madhupatna, Santosi 

Nagar, Cuttack-753010 for information.

-__________________:___________________ 7 __________
This may be treated as extremely URGENT. An early response is this matter is highly essential.

sU'H /ss, Dt 
Copy to AOPHO (Lep.), Cuttack for information and necessary action.

Letter No^..^'] 2>

To

With reference to the subject cited above, I am to say that, one Prasanna Kumar 
Sahoo, S/o-Upendra Sahoo presently residing At-Ghatakula, Madhupatna, Santoshi Nagar, Cuttack- 
753010, has been applied for Assistance to Cured Leprosy Persons/Guardian for Marriage of Daughter 
before the undersigned, in the above matter CLP certificate of the applicant needs to be verified.

OFFICE OF THE COLLECTOR AND DISTRICT MAGIS'ti^TEr©ftTT.4cK 
(SOCIAL SECURITY & EMPOWERMENT OF PERSONS WITH DISABILITIES SECTION) 

Email Id: dssoctc.Qd@g;ov.in -

Dt. /2022

District Social Security Officer, 
’lEuttack.

Memo No.^Ul^ /SS, Dt  
Copy to OlC (Res.) to Collector for kind information of Collector, Cuttack.

TRUE COPY ATTESTED
District Social Secur^T^icet, 

(Cuttack.
SSEPO D.tpumecL



No,

Ref: Letter No.5399/SSEPD,dtd.l8.07.2022.

Memo No. 

true copy ATIESTES

SS&EPD,SectionJajpur

4
(SoaxL^^^ collector iJAJPUR 

s^cimrrv A empowerment or pwos oEnx) 
Ph.; 0672fi.22247.<, PIN-755001,

§®iai9ff aie^®O 
raifliSa gas' ° a«§sa« §ai9)

AcJdttionsF SuC^WtoGdvl.
SStPD Oapar^icnt

In inviting a reference to the subject cited above, I am to enclose herewith the 
compliance report on implementation of the orders dt. 18.05.2022 of Hon ble 
Court of Odisha in WP(C) No. 13403 of 2015 (Bipin Bihari Pradhan vrs State of Odisha 
and others) on the present living condition of the inmates of Gandhi Nagar Leprosy 
colony in Jajpur Road under Jajpur District for taking further necessary action.

Yours faithfully

iecuritv.QfFicer 
ftftJrityOffieef

To
The Additional Secretary to Govt.
SS&EPD Deptt. Odisha, Bhubaneswar.

Sub: Submission of compliance report on implementation J® ^n^a^Pradhan 
Hon’ble High Court of Odisha in WP(C) No. 13403 of 2015 (Bipm Bihan Pradhan 
vrs State of Odisha and others).

- L. !/SS, Dt. '***'
Copy submitted to OSD to Collector, Jajpur for kind information of Collector.

District Social Security Officer

(Ornco E-ma(i: ds86-lalpur®qov-ljl



S S&EP D,S ectionJajpur

1. Survey and Identification
Survey of CLPs has been completed at

Pradhan yrs State of Odisha and others) of Gandhi Nagar Co o 
Road, Jaipur,

!

Gandhi Nagar Leprosy Colony Jajpur

collected.Their children have been identified.Also, the places o eir 
institutions have been identified which has help to cover them un er
rehabilitation programmes of the Government.

2* A.ssisfjVG Devices
District Leprosy Officer has reported that 79 pair of MCR shoes (Gt-1) have 
already been provided to LAPs till 28.06.2022 & Now the measurement has been 
taken on 29.06.2022 to provide 8 no. of MCR shoes to (Gr-2) LAPs & 4 no, ot 
MCR shoes to (Gr-1) LAPs by the help of CRSR^Bhadrak Technician staff.Also 
78 no. of Ulcer kits were distributed to the CLPs.It is a contiuous process.Also, 
seven (07) no. of CLPs have been given Tricycles for better mobility.

3. Assistance to Parents
11 no. of children were identified & the financial assistance@ Rs. 1000/- per month 
per beneficiary will be provided to their parents very soon after production of their 
required documents. (Annexure-A)

4. Pre & Post Ma trie Scholarship
There are no students identified to avail pre-matric & post matric scholarship for 
the year’2021-22. I

5. Skill Development Training
The Sub-Committee under Technical Committee has visited the Leprosy Colony 
for counseling of candidated aged between 18-45 years for enrolling them into 
skill development training programme for wage/self-employment.As a result, 12 
no. of candidates had shown their interest for enrolling themselves in the trhde 
Tailoring.The details are annexed in separate sheet as Annexure-B.

6. Self Employment
CLPs will be provided @ Rs.5000/- per family towards to adopt the trade like 
Goatery, Poultry etc. to start their business from home-based units and earn 
livelihood for themselves and their families.After processing of required 
documents funds will be released to the CLPs to start their business.

TRUE COPY ATTESTED

CLPs.It


TRUE COPY ATTESTED

SS &EPD,Sect ionJaj pur

visit the the colony 

nsitized.Also, all BSSO,

District Social ^curit^fficer
Mrict Offk^

•Mpur

SHG Name
Tulasi SHG

Vyasa Sarovar SHG

activities.^ activity and

SlNo.
__ 1__

2

AVMdi.fensH'-MfytPuCVt
SSEPO Qispann'.cnt

! '!*

i
/

Self Help Group
SHG have been formed in the Colony for livelihood 
SHG wise details are as follows; .  ------- 7-,

______ SHG wise proposed_actiyitl^de^
NgofMembers______ L

-----------   
 10  _____

These SHG groups shall be provided revolving hinds @ Rs 

group after receiving the required documents.
8. Marriage Incentive & Support Marriage Incentive award.No eligible case has bT^^TiSified to cover under Marriage in 
’• to visit the coiony in event and 4

Gi'Jttffidak^o?H&FW Deptt & ICDS are regularly se 

have been sensitized on Leprosy rehabilitation.
lO.Communitv Awareness . bfl<; visited the Leprosy

®“on%76 2“2X X“e i— of the Gandhi Nagar Leprosy 
So™ Jajpur Road.Jajpur.They were satisfied with the rehabilitation programme.

“•S!gcZpsrSn::t^dhi colony are not -ered 
housina scheme as the land over which they are residing comes under Jangal 
kisam.District administration has proposed to set up houses for CLPs m of
Kanheipur,Jajpur Road in Govt. land to cover them und^ rural housmg scheme 
but they have refused to be resettled in the said place.They were requested to 
continue at Gandhi Nagar colony by changing the kisam of the said land and may 
be provided houses for accommodation.

Proposed activities------
Goatery ____

~~GoatSZ^----
I, 000/- to each



Annexure-A
School NameClassFather/Mother Name Age

NCHSJaJpur Road1 Asha Singh VIMan Singh 13
p

NCHS,JaJpur RoadZ Kanchan Jena VI13Sudarsan Jena

NCHSJa] pur Road3 Sagar Behera VI13Sanatan Behera

NCHS^aJpur Road4 VIPriya BlndhanI 13Anam BlndhanI

NCHS/Jaj'pur RoadVI5 13SIta Rana Katla Rana

NCHSJajpur RoadX156 Sima Beshra Guruba Beshra

IX14Pinky khatua Sarat Khatua7

VII12Chaun Rana8 Mamata Rana

VII12Ananta MoharanaBharatl Moharana9

NISWA AnathasramOusha Behera 15 IXSukantI Behera10

Somanath Barik Chuna Bhhati School11 VKrishna Barik12

TRUE copy ATTESTED

IS

Name of the 
Children

Sashi Bhusan Balika 
Bidyalaya.jajpur Road

Sashi Bhusan Balika 
Bidyalayajajpur Road

Sashi Bhusan Balika 
Bidyalayajajpur Road

r
SI.No

District Soc^ Security officer

Addff iaoal Sccte:Qr to S<3V(.
■ SSEPD DapaMTnont



•Si.

SaxAgaSI.No. Name of the Candidate Fathar/Husband Name
TailoringF351 SaroJIn! Rana W/o>Rabl Rana
TailoringF222 SIta Singh Guruha sIngh
TailoringF25

3 Guruba slnghGita Singh
TailoringF20Trllochan moharana4 Nllasa Niararana
TailoringF25w/o-Badal RoutSankuri Behera5

TailoringFSanatan BeheraRina Behra6

TailoringF19Sanatan ranaSabita rana7

TailoringF30W/o-Shyamsundar SinghSusama Singh8

TailoringF24Chau ranaPlnkJ Rana9

TailoringF22Guruba SinghRita Singh10

TailoringF21Sudarshan JenaSusama Jena11

TailoringF35Kalla MundaLaxmi Munda12

TME COPY ATTESTED

n

Annexure-fi ——> 
Proposed Trade

Au/

District Social Sectrnty officer' 
a*laSlxiblS«urt(y«ffloer 

Jalptr



To,

Ref:

Yours faithfully,

TRUE COPY ATI£3IED
aw

■ I

IThe Additional Secretary to Government, 
SSEPD Department, Govt, of Odisha, 
Bhubaneswar.

M
OFFICE OF THE DISTRICT MAGISTRATE & COLLECTOR, JHARSUGUDA 

(Social Security Section)
E-mail: sse.pddharsijguda@KtTiaii.co.ffi 

Letter No. /SB Date-'^0'2'1.

Sub: Irripiementation of the orders Dt. 18.05.2022 passed by Hon hie High' 
Court of Odisha in WP(C) No. 13403 of 2015 (Bipin Bihan Pradhan vrs.
State of Odisha and Others). '

Government Letter No. 5399/SSEPD Dt. 18.07.2022.

Madam,
With reference to the letter on the subject cited above, I am directed to 

submit the compliance on each component of the “Umbrella Scheme for 
Rehabilitation of Cured Leprosy Persons (CLPs)’ in respect of Jharsuguda 
District.

This is for favour of your kind information and necessary'.

'4V
s^rsu|u&

mailto:sse.pddharsijguda@KtTiaii.co.ffi


-vrs-

State of Odisha and Others- Opposite parties

Information of WP (Cl No. I34Q3 of 2015 of Jhai-suguda Dismct

^3

23265302

66Total 791»6

per the information of

true cor-

W.P. (C) No.13403 of 2015

Bipin Bihari Pradhan- Petitioner

Govt

>rot£a ?ios. of 
ijpgsjebold

43

Ji:!;
I

Survey & Identification

Survey & Identification of Cured Leprosy Person have already 
been completed in botli the colonies as follows.

Total”
population

128

1. That, the following steps have been taken with regard to the 
Indira Ashram, Leprosy Colony, Kulemura, Beheramal of 
Jharsuguda District.

Assistive Devices

Total 10 Nos. of wheel chair, 07 Nos. of Tri-Cycle, 05 Nos. of 
crutches have been provided to both the colonies. Further MCR 
shoes measurement had been completed during the month of April- 
2022 through the staff of DDRC, Sambalpur which wiU be 
distributed during the month of July-2022 as i 
DSSO, Sambalpur.

Sl^o 
--------  

01

Name of the cplony
todira Ashram Colouv,
Kalemura.Beheramal

Leprosy
Colony, Beherom^,
.JUarsufiuda,

(22 . Assistance to parents

, This scheme is applicable for the parents of CLPs in order to 
support such parents in successfully bringing up their childreh 

A f\ ..against societal intolerance, stigma, discrimination and violence.

found that in this colony aU CLPs had attended 55 
■''yeax^s and above. Now their parents are not in the colonies.



OH. Pre- and Post- Ma triet

Skill Development Training
ir’

Self Employment Kit

Self Help Group

0^. Marriage Incentive

Sensitization of workers and activists

AddFJcr .’1 Sr

No such application for marriage incentive award. When any 
person identified for marriage then their case will be covered under 
marriage incentive.

After completion of Training the Self Employment Kits will be 
provide to the Trainee inmates of the colony.

0^.

In this regard no such application found.

05 .

true copy Arr

One SHG formed in the Indira Ashram Colony, Kulemura, 
Beheramal of Jharsuguda District namely “Jai Maa Samlei” 
consisting of 12 Nos. of members. They have not yet opened the 
pass book which is under process.

The Sub-Committee visited the Indira Ashram Colony, 
Kulemura on dated 23.06.2022 in presence of ADM (Rev), DSSO, 
SSSO, Director, RSETI, CDVO, lED Co-ordinator, Jharsuguda and 
interacted with the CLPs.

i . ^'1J "/Electric/ drinking water/street light/PMAY facility

cCollector, Jharsuguda has been advised to the Executive 
Jharsuguda Municipality to provide different facilities such 

as drinking water, Road, street light and also PMAY as early as 
possible.

The Collector, Jharsuguda instructed to the CDMO, 
Jharsuguda /DLO, Jharsuguda/DSWO, Jharsuguda for regular 
sensitization through their field functionaries and also through 
posters and leaflets on Leprosy Rehabilitation,

IZ?. Community Awareness

i (■A'l

11
The RSETI Director TRL has submitted the -proposal for Skill 

Development Training in the Kulemura Colony i. e. Phenyl and 
Agarbati making through male, female. The training will be start 
from the month of August-2022 for 15 days.

Z>&.

’1 0 3 Aii3 dSl i *!
\<gS$LEARANCE/1>



TE)teai 58 Nos. of CLP toffies have been provided Rs^ 
29O9B.'0O (Rupees two laffias nte^ thousand) ^iy;@;5000/- for 
th^ livelihood of Wemim Colony and also Brundaban
f^iohy of Jharsugud^ Bisfricf. The copy of the letter is enclosed 
herewith for ready reference.

Besides above the pending work will be completed within 15 
days of August 2022.

i

TRUE COPV ATIES'^EP-
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/, Dated..

To

Sub:-

Ref:-

Yoliis faiiliJully,

TRUE COPY ATTESTEO
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Dishict Social Security Officer, 
Kliordha

/ •
toGovt 

Jtra.'wt

OFFTCE OF THE COLLECTOR & DISTRICT MAGISTRATE, 
(SOCIAL SECURITY SECTION) 

_____________ e.mail:dssokhurdal@gmai(.com______ i

Letter No. 33^^ /.Dated. '^‘^223

b 0 3 AUG 2022 i*y

AedilionBi S''* 
tA;' ■ - V

The Addl. Secretary to Govt.,
Depth of SSEPD, Odisha, BBSR

Submission of compliance report on the Order dateci 18.05.2022 passed b)' 
Hon'ble High Court of Odisha in W.P. (C) No.l3403 of 2015 (Bipin Bihari 
Pradhan Vrs. State of Odisha & others)
Memo N0.54OI/SSEPD, dated.l8.07.2022 of Addl. Secretary to Govt., Deptt. of 
SSEPD, Odisha, BBSR.

Madam,
With reference to the subject cited above, I am to submit herewith the 

compliance on each component of the "Umbrella Scheme for Rehabilitation of 

Cured Leprosy Persons (CLPs) in the manner as filed by Balasore District during 

last liearing dated 18.05.2022 in W.P. (C) No.l3403'of 2015 (Bipin Bihari Pradhan 

Vrs. State of Odislra & others) for favour of kind information and necessary action.
I
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Dhaiabiiii Leprosy 
;Colo.ny.. Jami

Niinic of (he Leprosy 
Colony

Bapuji 1 .eprosy 
Colony. Jnini

Dote of Survey of tlic 
Colony

04.04.2022 <fe
05,04.2022

Tolnl no. of
Cl.I*.-: rcsiilino 

• lim ing survey

Todil OU. of 
fmnilics 

rcsidinn in (lie 
Colony (luring 

Survey

Total no. of 
popnlation 

rcsiiliiig (lin ing 
siirviy

I
I

1 3.
I

SI.

No.

Jagiinnaih l^MStHia 
(.'yjiluiiy, 

'Kiisnlgtri'.h; )3;13SR

L - to

Subniissiou of compliance on implementation of "An Umbrella Sclicnic for 
rehabilitation of Cured Leprosy Persons" of the Order dated. 18.05.2022

In response to tlie Affidavit filed by tlie Collector & District Magistrate, 

Khordha Mon'ble High Court has instructed to take concerted elforl.s to 

individually sensitize tlie irunates of the four Leprosy Colonies (as mentioned 

below) about the schemes and encourage them to opt for one or more of the 

Schemes to improve tlieir status in life.

1. Bapuji Leprosy Colony, Janti Municipality

2. Dharabati Leprosy Colony, Jahii Municipality

3. JaganatlipaUy Kustha Colony, Rasulgarh, Bhubaneswar

4. Ramakrushnapalli Leprosy Colony, Kliaravel Nagar, Sriya Talkies Road, Unit- 
Ill, Bhubaneswar.

In order to comply the order of tlie Hon'ble High Court, 3"' Sub-Committec 

Meeting under die Teclmical Conunittee for formulation arid implementation of 

rehabilitalion Progranuiie for Cured Leprosy Persons has been invited on 

dated.04.07.2022 under tire Chairmanship of the Collector & District Magishale, 

Kliordlia. Tire meeting proceeding is annexed at Annexure-^T.

The details of tlie decisions taken for iiiiplenientation of "An Umbrella Scheme lor 

rehabilitation of Cured Leprosy Persons" is as follows.
Survey & Identification: -A Sui-vey has been conducted in four (4) Leprosy 

Colonies of Khordha disirici. The detailed report as per survey is given below. .

Rainakru.slina 
ftilli ;Lepr()sy 

(yyloiiy. ivhainvel
NagiJr. .I3B;SR i

iRUFWprsiTES'.
f\u



supplied to the CLPs are given below :

Uciiinrk 'M C r C r ;i (I c-1 iMCR Foolwcar Gratic-I

All
02 01 . 08 001. 080)

have I
been |03 01 02 OS2. 00

eti

03 00 17 11 0603J.

ear.

10 01 ,53 *>34. 11 20i

12 07 8619 60 2(i

OrganisiUion ol'BllSA Camp; -The detailed reporl on Organisation of Bhiina Bhoi

■ Bhinnakshayama Sainarthya Abhiyan (BBSA) Camps in different Leprosy (’olonie.s

are given below. As regard.s is,sue of Unique Disability ID (UDID') Ceriilieales, the

Assessment for Supply of Aids &. Appliances to the Cl.l'.s in BBS.A Camp i> annexetl

at Anncxiire -111. TRUE Cf’

I

Scanned with CamScanner

suppli I
1
I

.... i
I

Assistive devices: -As per sun'ey, 19 nos, of CLPs and 86 nos, of CLPs ha\ e been 

identified for supply of MCR Footwear Grade-I & Grade-Il respectively and already

with j

MCR :

fooiw

Name of 
the 

Leprosy 
Colony Foniwcar 

Grade-11 
ii,1s been 
supplied 

Pre* ioiisly

No. ..fMCU 
PoDtn ear 
Gi'.ulc-ll 
lias been 
supplied 
presell ily

I >
I

CLPs i

SI 
No.

No. of MCR 
Pootivear 

Grade ! lias 
been 

supplied 
Previously

No. of MCR 
Foolivciir 

Gradc-I Ims 
been 

supplied 
presently

Total no. of 
CLPs 

idcnlificd 
during 

stirvey for 
supply of 

MCR 
Footwear 
Gradc-l

I
I

j 08
f

Bapuji 
Leprosy 
Colony.

Jatni 
Dliarabati
Leprosy 
Colony, 

Jatni 
.lagannat 
h Kustha 
Colony. 
Rasulgar 
h. BBSR 
R<amakru 
shna Palli
Leprosy 
Colony, 
Kharavcl
Nagar, 
BBSR

Total

detailed Colony wise report i.s annexed al Aiiiicmii-c -tl and the detailed repoii on

Tot.il no. ' No. of MCR 
of CLPs * 

ideiitiried 
during 

sun cy for 
supply of 

MCR 
Footwear i 
Grade-ll , 



a—

Report on BBSA Camp organised at different Leprosy Colonics

I
0008080802.05.2022

2
0005050502.05.2022

3
0005050504.05.2022

4

11656504.05.2022

il728383Total

Tri-Qj'dc

I
0 0 00000303I

002I 007072
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Name of the 
Leprosy 
Colony

Walking 
Slick

in 
of

Wheel
Chair

of 
nol 
for

Name of the 
LeproS}' 
Colony

Date of UBSA 
Camp

02.05.
22

c u t3

•O
.£2
c.3 IZl

I 
! 
i

SI.
No.

SI.
No

■c

Total no. 
of CLPs 
rcgistcrc 
«l in (he 
Camp

Total no.
CLPs 
eligible 
UDIO

Date 
of 

BBSA 
Camp

Axillar 
y 

Crutch 
es

-I

*0
.2
“c. 
c. □

a tz
co c 1

02.05.
22

-□

cl s co

•o

■cc
-o

Bapuji 
Leprosy 
Colony,

Jami_
Dliarahaii
Ixprosy 
Colony,

Jami

1 c

Toial No. of 
UDID , 
Certificate 
generate i 
re.spcct ; 
CLPs

TRUE C0« ATOSTED

Bapuji 
Leprosy 
Colony, 
Jami______
Dharabati 
Leprosy 
Colony, 
Jami______
Jagannatb 
Kustha 
Colony, 
Rasulgarh, 
BBSR 
Ramakrush 
na Palli 
Leprosy 
Colony, 
Kharavel 
Nagar, 
BBSR

Total No. of 
CLPs Assessed 
in the Camp by 
the Specialists

Report on Assessment for Supply of Aids & Appliances in BBSA Camp
Below 
knee 

I’rosthc 
sis



ST I

3 3 0 0 0 00 I 0

4 38 0 12 0 0 2 2 1 I7

‘"451 0 22 0 09 0

I

Saunti2. Sridhar Wheelchair

Bchcra Bchera

Colony. Siisanli) Kuniar Pniia I
Colony, Rabiiidra Dalci
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SI. No.
I

04.05.
22

04.05.
22

father's Name 
Madiiab Dalei

1 L,2
I

In (his regard, the Regional Manger, Auxiliaiy Production Centre Alinico, Plot 

No.-14-C, Section -A, Zone (B), Mancheswar, BIwbanesvvar has been inlimaicd vide 

■ letter No.1992, dated.07.05.2022 (Aiincxurc - IV) for supply of above category of 

Aids & Appliances for distribution of the same to the identified CLPs.

Report on supply of Wheelchairs (o (he CLPs during (he BBSA Camp.

Jagannalh 
Kirstlua 
Colony, 

Kasitlgaih, 
imsR

Supply of Aid.s 
&. Appliances 

witeelchair

NaineofllieCLP
Siipali Dalei

Name of his
Filler______

Apaili.

Pradhan

SI 
No.

1,

Ramaknislin 
a Palli 

Leprosy 
Colony, 
Khnravel

N,agar, 
BBSR

Total

Name of the Leprosy
Colony______________

.lagannath Kustha
Colony, Kasulgarh,

BBSR
Ramakrushna Palli
Leprosy Colony, 
Kha ravel Nagar,

______ BBSR________
The detailed report on supply of OrGiosis and Prosthesis i.s annexed iii Annexiirc-

"V".

Name of ihc 
CLP 
Braja

Pradhan

TRUE COPY ATTESTED

felditin-ftsl SetfW to bcivt
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' ^^LEARA«CE/<W *

1

3

Piiiaticiiil As.sislancc (o (*arcnl:- 3 no. of CLPs have been identiHed during re.survey 

of Lepro.sy Colonies for provide of finaneial assistance to the parents, 'fhe detailed 

report is given below.

Name ol'ihe Leprosy Colony 
Jau.-iiinnlh Leprosy Colony. 
Rnsdgaib. BBSR 
Jauiiimulli Lcpro.sy 
Rt^sifgaili. BBSR 
Jagaiinatl) Ixpiosy 
R a Slip a rh. BBSR

Nityiiiiiiiula Palia

I'iiI.i.m' Dalei
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Name or the Ixpfosy 
('nlo.ii)

l.epii«y 
kasuigaiii.

ijjpj’Gsy Mimi 
Riisiilgarh.

Rashinitn Niiirttk.' 
ly/o-nishnvi 
Nayak

___ -i.-.
7th

Jagaiiiiaih 
(■oitiiiy.

'jagaiinaili 
X/nloiiy.
BBSR 
jagaiimtili 
Colony. 
4iBSl<

SI
No. 
y~

Pic-Mhtiic jSi FirsltMthTic Scivalafship:-Eni-lier, two (2): nos. of clurdrenjliavc 

been idenliiled iioin Dharabali Leprosy Cdfoiiy. .laini. three (3') bo. oI ehikiren ha 

been idenlinetl from Jagannath Leprosy Colony; Rasufgarh. l3I3Sr<:& ivso (i.) nos. 

ehildrcn have been identified from Ramnkrushna Pally Leprosy Colony. Kharavel 

' Nagar. UnitalII, Bhubaneswar during sun'ey. Pre & Post Matric Scholarship in 

respect of the live children i.e 3 children front .lasannath Leprosy Colony and 2 

children from Kamakrusllna Pally Leprosy Colony hat^e been snnciipncd. fhe 

Sanction order is annexed at.Annexurc-“VI". The peputs Cttminissionen'Wellare). 

BMC, BBSR/ R.O., Jatni Municipality have.ibcen intimated to cnsiirc eolleeiion ol 

rest of the appliealion Ibrms fronts the cligibk Child of CT^it’s and Child Carcd of 

Leprosy for sanction of the same. .
During resurvey of the Leprosy C;o1onies-21 moreno. bf Children (d Cl .Ps and 

Child Cured of Leprosy .have been idcnfilted lor award of d’-rC P<>si Matric 

Seholarship. The lislxtfstudents identin^f during resuives is annexed at Aiurcxure-

"Vii”.
List of chifdTcn of CLPs smielioned for award of Scholarship is.jgivcn frehnv

(ianeslt
Mdluiruna, SA'- 

'ruriiirMoliaraiKi

TRUE con AnesTEO
Ad»on8lS8W«‘y»

SSEPDO^ftiw™

Leprosy
RAsulgarb.:

D.'o- Prablvakar
Beliera

JltWi.

V.S:S Smgfrr. BBSR

Ops ' vss
Nijigai-, frBSR,

heliera. I’anehanan 
fiigber 
Sebdoi.
■BBSR ________
Covi. Ifigti Seliopl. 
Text Rook iPtess. 
tliilhlELRBSR , 

Tiovl. llligir Selioof.
icNt Bonk I’ress, 
■UnitdiL BBSR

■^Nainc oflbceliild 1 Name ’ of the Class 
willi Guardiaii^S InSiilurton Where tbey 
Name.______ _ ate gening j•^jueati^l^
Ranjit Datei. Ste- Go\i. Tiijte School

Sripaii Dalei
Rohii Dalei. Tzo* Gbvi.
ttabindraDalei

Rainaki'iisbita 'Pallt
fepross Colony.,
Kbara.xel Nagar. BBSR
Kiiinakraslm.a Ptilli
|.qii’iis> Colony.
Kltarasel Nagar, BBSR

Jena tT2TyearA'ris 
Seeontiaiy

Lt>sute. ■ ,
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5.Sri Naresli Cliiindra Swain, .SSSO, 
Khoidha

6.5ri Bharat Chandla Pradhan, ABEO, 
Khordlia

S/o- Rafitulla Klian

S/o- Bnguln Das

W/o-jnbirulInh Khan

D/n- Miirali Pnhnl

DliarabnK Colony, (alni 

Dhaiabnli Colon)-, Jaliii 

Dbnrabati Colony, Jalni 

Bapiiji Colony,Jntni .

AddUi^n-! ?

_____________Team "B"
1. Dr.Jitendrn Kinnar Panda, ADPHO 

(Lepi os)'), Khoi'dha,  
2.Sii Binial Chandra Das, DSC, ORMAS, 
Khordha ' 
3.Sri Rajat Kumar Satapatliy, Pacult)', 
RUDSETJ, Bhubaneswar

4.Sri R.K. Maharana, ATO, Spl. IT!, JatnT" 
I

SI.
No

3 j kiiairiiii Uibi

Kiiuslialva Pnhnl

TOE

to BoMt

__________Team "A"____________  
Dr.SubratTripathy, ADPHO 
(Lepros)'), Bhubanes^var,____
Sri Guild icha Behera, Dy.C.E., 
DSM5, ICiordha______________
Sri Arakhita Das, Director, 
RUDSETt, Blnibanesivar_______
Sri R.N. Sahu, Training Officer, 
Spl.lThJabii_________________

5. Sri Biplab Keshari Samantaray,
SSSO, Bhubaneswar___________

6. Sri Rabindra Kiunar Sahoo, 
ABEO-cuin- BRCC, Bhubaneswar

Accordingly die team lias moved to all the Leprosy Colonics to counsel the 

individual inmates of tlie Colonies, Out of them inmates of the three Colonies namely 

Bapuji Leprosy Colony, Jalni, Dliarabati Leprosy Colony, Jatni, Jagannalh Lepm.sy Coloni', 

Rasulgarh, Bhubaneswar responded properly. In case of Raniakru.shnapatly Leprosy 

Colony, Kliaravcl Nagar, BBSR the survey work is in progress. ;

Hoivever, at present in above 04 Colonies, 11 no. of CLPs have been given 
tlieir consent to undergo Skill Development Training in different tradjes. The skill mapping 

programme for selection of beneficiaries is in progress in respect of Raniakruslinapally 

Leprosy Colony, KJiaravel Nagar, Bhubaneswar and Jagannalh Leprosy Colony, 

Rasulgarh, Bhubaneswar.

Name of (he
Candidate
Saiiabula Khan

_____________
1 Abbinlanvti Das

Selected lor 
___ Trade

I lou.se VVirini;

I louse IViriiij;
........ .. — - —i

VVonieii's l.iilor j

WoiueiCs-_ - .i

1. Skill Development Training: - The Collector & District Magistrate, Khordha 

inshucted the Project Director, DRDA, Kliordha to form, two siuivey team.s to conduct 

door to door survey to counsel tlie individual inmates residing in the Leprosy 

Colonies to cover under Skill Development Training and SelfTjmployment I raining 

with a insh’uction to collect tire application forms on the spot along with required 

documents from eligible Cured Leprosy Persons by 15.07.2022 positivtdy. The Office 

Order No. 3127, dated.08.07.2022 on constitution of Teams is annexed al Annexurc-



rriCitaraiii Das 8apuji Colony,Jatni5

WcildcrDnpuji ColonyjiilniSoninnath Trinatb Pradhanb

Pradban

Ajay Dbiidu Jayram Ohudu7

S/o-Pabitra Pradhan8

Parsuram Salioo9

PrabhakarMinu Behera10
Plale11

below.
Naiiicoftlie'CLPLeprosy(he

Manguli Das

Jagabandhu DasLeprosy2

Babu MaharanaLeprosyJ

Annapurna DasBagula DasLeprosy4

Sumilra DalciSripati Dafej5

Scanned with CamScanner

7

Jaga’nnalh Leprosy
Colon)-. Rasulgarh

D/o- Puma Chandra

Das

Paper 
Ma kill);

SI.
No.
I

Somanadi
Pradhan______
RashmitaSahoo

O/o-
Behera
5/o-)itendra Mohanty

Jagannalh Leprosy Colony, 
Mancheswar, BBSR______
Jagannalh Leprosy Colony, 
Manchc.srvnr, BBSR______
Jagannalh Leprosy Coloiry, 
Mancheswar, BBSR______
jagannalh Leprosy Colony, 
Manchtfswar, BBSR 

'Rnmakrnshnapally Leprosy 
Colony, Kharavel Nagar, 
bbsr' ___________

Candle Making
J________
&w(ng Machine 
Operalor.______
|3ewin); Machine 
Operalor 
Women's '[’nilor

'N:nhc Of the lirHioJitci' of
(he CLP _________
Mandakini Das

......
SwnltraJ&is
.._K__ -
Sanlu Maliarana

Self-Einployiiieiit Kit:-One CLP fi'om Bapuji Leprosy Colony, Jatni namely Sn 

Manguli Das. S/o-Sambari Das has been identified for Self- Employment Kit.

Self Help Group:- It is revealed from the report of survey that, 4 no. ot S FIG namely 
“Maa Gouri SHG” , “Maa Narayani SHG”, “Maa Laxmi SHd;', “ Maa Saraswati 

SHG" have been formed at Ramakrushna Palli Leprosy Colony, Kharavel Nagar, 
BBSR consisting of five (05) CLPs . The revolving funds will be provided to the 

SHG Group after gradation. The detailed report is annexed al Anncx»ire-“IX .

Marriage Incentive & Support:- Besides 02 no. of CLPs sanctioned earlier. 5 more 
CLPs from 3 different Leprosy Colonies have been identified during rc.survey for 
award of Manage Incentive for marrige of his daughler.Thc detailed report is given

Sah'a Naiayaii 
Mohanty

IM /
■SSERBDsjs.rlmon'il

Hanic of 
Colony_______
Bapuji Leprosy Colony,
Jatni_______
Dharabali 
Colony. Jatni 
Dharabali 
Colony. Jatni 
Dharabali 
C ojony. Jatni
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In the Sub-CoiiAmvKce Meelnig uniier lhe reelnvicali fomniiUee lor loriuuLilion 
aiiitl impIenicnlatKin of rohabflilalicn Progranune foe (.‘invvi I .eprosv I'oisous^ (he (. olleoloi 
iush-nclcd (lie Depoly ConiniissioiH’i' (tt'clfare), BMC. BBSR. lilW )ali,ri. l\ei'iiiivc Officer, 
Jatoi M.vmicip<vlil\' iC Klioidha Mvinictpiilih lb su'bniil Budj’ct e.<liinale for con.-ilrtiction ol 
lieu- houses in .rl'f I eprosy Colonies.
Ration Caitl iindcr NPSA Seliicinc:- All (he Cl.l’s ideniilled Uuihig sm-\e_\ lia\e 

been covered under NT’S,4 Seheiwe in respeel of (he lour (-1) I epro.sx Colonies, 

Reconsfriictivc Suroei'v:- No such eligible Cl.l’ has been ideuiilied

Recon.sirnelixe Surgery during (he .surx'ey ofihe four 1 epros\ I'ohniie.s.

Pension under MBPV:-

Nanu* 0S* the Colon)
Bapiiji r.cpivs) Colon), .lafni 
bhanihui I epivs) CPiony. .hnin

Jagaiur.illT Kiisiha (,'Olon), Rasnlgarh. BhSR
-imiara-fi' .........  - - .J

Rainakriisiioa Palli (.opros) I'oloii), l<h:tia\Cl ) CioM.l aiiJ
Niigar. nifSR _ 1

J, Awnrencss:- Coinnnmily Awareness and sensiiizaiion programme ha.s

been organized in 4 Leprosy Colonies by die Disiriei .-\dministraiion b\ disnibution 

ol l.eadet.s I'c Hanner on iniplenieniaiion of "An Ihnbrelta Selieme for Keliabililalion 

of Cured Lepros\- Persons'*,

1 hai, a Sub-Commiiiee under Teehnieal Commiliee \va,s formed \ ide (U'ftee 

Order No.4699/SS, did.17.12,2021. The Sub-t'omniitiee ha.s ensured (he following 

services to the eligible Cured Leprosy Persons, The leiier i,s enclosed, fill dale three 

meetings luwe been eondueted for iniplenieniaiion of Ihnbrella nSeheme lor 

rehabilitation ofCLPs.

• House under Rural Housing Selicnic The Colon}' wise land sialus i.s gi\en below, 
l.a'inl ';(;uii,s

* Railwa) l .ind

I Railway I and

(.R'O.-1 aiKl

All die 129 no.s. of CI.Ps idenlilled during survey have been eoxered under the 

MBPY Scheme in respeel ofihe four (4) Leprosy Colonies,

Plivsiotlicrapv;- No such eligible CLP ha.s been ideuiilied for hhysioihera[W' iluriug 

die survey ofihe Leprosy t'olonies,
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Thp members prescni ai |he meesmg is annexed al Annexurf'-A

I

1, Survey S tdcntifiGalion: -A Survey has been conducu-.d u ii Lcp.-i ;; Cc.'onjvs tt 
Khordha DiSifici 352 families arc enumeraioc in n Leprosy Co\r «ds Oul o! < s il ixopuid.'ion 
of 1089. 300 porsof's are idenlifiSd as Cured Leprosy Perscns,

After a detailed discussion, the IdllDwing dec.sions v.< p taken in lae meeting as 
detailed below. i

'he 3“^ Sub-Commillee Meding undet lhe Technical C^mn^iilec ( 
implementaimn of rehabihiation Programme fo' Curcr.' f.cpfia: .• Per.sonr 
meeimQ r' <

The Collector & District Magisiraic, Khordfia asked th, DSSO. k ' MCLda to ;i.?-e 
lhe progress made till dale on implementation of Itu; schcni- An Umbr-i,,. Schcine or 
Rehabilitation of Cured Leprosy Persons' in diffeteni Leprosy Crfonies of KI onriia District m 
order Io comply the orders of Hon'bfe High Court on dated 18.0L' '.'022.

2. Assistive devices; - The DisiriCi Leprosy Consuliarti ar uj'od it'at at' Lte clP' 
residing in 11 Leprosy Colonies have been provider) with MCR rooiwear •i.;.| Mf;p 
Foot v.'ea.r Grade-h He is instructed Io subinil the detailed list of CL^s w lu mve bee-' 
provided with MCR Footwear Gardc-I & Grarle-ll with dccurneniaron duly : •-;l ;ti by h n- 
and CQunIrrrSigiicd by lhe ADPHO. Khordha/ tShubane.sv.ar wiihm 3 days that ali the etig.liie 
CLP have been provided with Grade 1 and 2 foot wrrar.

(Action:- District Leprosy Consultant, Khordha)

PTOCepdina of 3^^ Sub-Commiltce Mcclinq uiide,rltieJ!jgs:hllioa^ OIQ"° 
tormulallon and Implementation of rohabiliial}oh_Praflra.jnjmcLLQTj

Persons and 3^^^ mgotlnci In connectiort with imitlnnicntaligiLoLTAD Lm i hj c 11 <l_ -J - 
J.or Reto bi | itatiort of Cured Leprosy Persons" in d 11 f erent Le iirosyjCoJ ?.ijj e,s. .qJ_ * *? LJJ 
district held on 04.07.2022 at 4.00 P-M. in connection with.. !.lig,dj£ecn.‘>.rtotlilg-^^

High Court. Odisha on WPfCf No.13403 of 2015.

; :f Inmiuinlion and 
,iiiv pr^txarr'0'5 

connection with implcmenlalion of An Umbrella S home foi Pf; afiiHf ii.cn o< 
Cures Leprosy Persons” in different Leprosy Colonies of K-tordha dt tm) 'i o'rfe ':O 
implemuni ths Ciroct'on of the Hon'bfe High Court. Odisha in WP(C) Mo 1'< t03 of 2015 was 
held under lhe Chairmanship of the CoHecior ft Drstrici Magisir.'i'i.. Khordha on 
dated 012.07 2022 al 04 00 P M In the Conference Hall nf CoHcc'o ate. Khorr ''.,i

DSSO. Khordha to supply 3 no. of Wheelchairs immediaiely to lhe an.^rble ClPs 
identified m BOSA Camps held al different Leprosy Colonies. Further. D.SSO -.ais • isiruciert 
to contact Rco.Pnal Manager, ALIMCO, B8SR Io supply required .n.fehl bf Aid? fx hpphances 
al an early date Moreover, he is. instructed Io visit Advanced Rehaailltalion Ce vie SBSR to 
verify the status on supply of Onholic & ProslheUc applionres vs'.lh,., 2 days

(Action:- DSSO. Khordha)

3 Assistance to Parents:-DEO. Khordha was inslrucfcid lo OAp iie twr) Tua -vm ro each 
Lepmsy Colony for idenlification of eligible Child Cured from Lepre-y and Chib -.m, ui Cum- 
Lpprosy Persons filled up lhe applications there obiain signature r^i ihe berveK, m o.dc' 
ro'U^^e fimincai assisianco to parents. PD ORDA ,o rr-nshluiu a leann for , urn ccpiosv

COLKIIO DSSO-CASE 01)05-2022)1/7022
TRUK enr*'

'Iv
-■ -...iw.M')'*'’®®'*'
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(AcIhin-.-OEO. Khotdhal

- .r ,-r> «.,«,dh3 was .nslfucled l« Scpu"’
> A. P,= S Posl-Malrk SchsUfsMpi- ChiW C«<el 0' L'^PtoW

two leaiMcfs to each Leptosy celonv lor‘ j p^s, waint ■Scholarship Hie 

Chttcch 0. cored teP-osy Persoos oo^cHroo, .He Child Cured o.
appucauon !o<rn along wUb all requ^sUa p .pphcation bfim •
Leprosy ond Children ot Cured Leprosy Person. ^.^3,1^ ,5 siudy!r*g
Jbes^^Oavded 10 lhe concerr.ed Head Master of U 

verrlreation Next the lom. vrrll be subrnillcd f,,iy for c.dnalufe of lhe
BBSR’ BDO. Jatnrf E 0.. Jalnt Municipahly & ^IgSO Khprdba («' t^.s
coi^oerned Authority. Then the lorm will e ’'’|^ ,^j^f,fo|fo/ Di.dtvfoeswar After 
counlersrgnature and countersigned by the ^,!l be ^arhciron^
aulbenncajion ol all ihe OHicers. ihe Pre & PosL a’n'- ■• •^ ,2,1 p-?, Vfhg rjn n'-l
the Child Cured ol Leprosy and Children ol Cured Ir-propy ,0 ,;ien,
possess RFT Certllicate, ihe AOPHO, Kbordha/GBSP w,ll pro^^no RFT C...lili.ulcs 

immediately alter verification

(Action:- DEO, Khordha/ DSSO, Khordha/ ADPHO, Khordh.MBBSR)

5. Skill OGvelopmenl Training: -The OSSO. KhOHimi has 
CLPs naw. been .dcntiticd as per survey lor Skill U. vejopmwa Tra.nrnij CBtlrJC-k o 
District Magistrate. Khordha asked PD. OROA lo (omi a Surury rh ,
DSSO Khordha The team comprising ol Oftreer (rorn Sacral iresunly Seer .in r:/ir..>jai .» 
ORMAS one Trhirie-' Irom RUOSET arid dne Trainur Irbhi Shccrel iTl. .Sbtn, will conuuc 
door to door survey in 11 Leprosy Gofonies^nd coyr,se!liieriio.l Ski)lOeveibpr.ten^r^nmg 
,n different traders The rdenulied CLRs wtVhbe given Skill Develbpmeni Trp.nmg al RUD^cT 

&. Special tl 1. Jalrii-& under Ihe.DDUGKY Scheme ,

(Action-.- DSSO. Khordha/ Director, RUDSET/ Principal, Speci.il ITl. Jatni)

c Emolovmcnt Kit:- The GDVO. Kh(?rdha was ,instructed •- P'Owde Cej;
6. Self-En^loy . CLPsrby depuung.'/eierinary Otteers c mcerneu to the

Leprosy Colonies, OSSO. DSSO. tKhbfidhaf GOV©. Khordha)
SSEPO D^'sh t '

h7i cc.nn Sakll Staff will visH aH rhe 11 LeiirSsy Colonist. .<t-»a t-our?3.el 
7.So.(H«1pGroup:-Ms

< Action-.-DSWO. Khordha)

H. The DSSO Khordha neprined that -mi fr«»h .eljsiWs 
B. Marriage Incentive & Suppo • «,-£sir-,.-err kvo CLPs tom

cases Idem,lied (or Marriage tneer^h^e for m:.,forge ^iiL
Dharabali Leprosy Colony. Jalni wer .' QLp .(aniiiiir?-: jateul the Sciiffoi- 
daughters. He is instructed lo sensiUze 0550. Khordha)

Speci.il


(Action:- DLC. Kliofc/ha)

( Aclioii;-DSSO, Khoidha)

Collector &

(Action:- Deputy Commissioner (Wel(arc). BMC, BBSR/ BDO, Jntni/ E.O., Jatni 
Municipality & Khordha Municipality/DSSO, Khordha)

^2- Ration Card under NFSA Schcmc:-Civil Ofi'icer, Knordhu /.‘ss insiruc/fe’d I",
include lite only left out CLP under NFSA scfieme irnimedicitely and: subm:! a ccrtilicate' ihat 
all CLPs ha'.-G been covered under NFSA scticmo". ■

13, Reconstructive Surgcry:-DSSO. Kho'dha reponed that as per sur.’uy no CLPs have 
been idcntihed tor Rcconsiruciive Surgery during survey

..........

J

TRUE COPY ITTESTEO'

AddiScnslSsten'toGovl

1-t, Coverage of CLPs under MBPY:-DSSO. Khordha reported Ural out of total 300 no of 
CLPs, all eligible CLPs have already been covricj unr:ef Mb'py s: nen-,? and nn ,5 

instcucled to submil a certihcale wilhm ? days in Ihis mgaid

11. Housing under Rural Housing Scheme:-The Cc'Hcclor & Dislnci Magistrate. 
Khordha instructed Deputy Commissioner. SMC, E>.scu!ive Officer. Khordh.a/ 
Jalnt Municipality & BDO Jatm to submit budget cshmaie lo' constfuction ot new houses for 
CLPs in different Leprosy colonies. The budget eslintales submitled. will ( u sent (o (he Covi. 
in Health & Family Wcltare Depll (or sanction ol lunrls for consiruJtion nr/v., hou.ses DSSO. 

Khordha will ensure submission ol the budget estimates by Ihc above Officers

15. Physiotherapy:-The DSSO. Khordha reported lhal as per survey no CLPs has been 

idenlificd (or Pliysiolhorapy.

16 Provision on issue of Pattas to the CLPs;- The Co'icclor & Li-inci Magisiiaie. 
Khordha emphasized on issue ol Pallas to the CLP,s residing in Govt. Land and asked ADM 

Khordha to co-ordmaie the matter

The meeling ended with vote of thanks to the chair and mambrjrs present.

(Action.- CSO, Khordha)

9, Community Awareness;- Community Awareness and sensiGzadon programme has 
been organized in all Leprosy Colonies by the Dislncl Adminisli alioji.

, 10 Providing Medical Assistance: - The District Leprosy ConsuHan' assured lhal Block 

Nodal Lep'csy Worker{ BNLW) along with Para Medical Workers are vi.siiing all Leprosy 

Colonies nnd providing all Medical Assistance including dressing Onr person fromi each 
Leprosy Colony has been trained to provide dressing to lite CL?s as rep .rlcd by the Dislnci 

Leprosy Consultant The District Leprosy Consultant was in^rucled to sub-mil 0 repori or; 

regular visit ol the BNLW and Para Medical Workers lo lhe Leprosy Colomes
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tri-CY<Ie

t115S/M 90"':
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S2/M 70?i 873055186432 1
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£ SO'6 S1231O72189S
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No,

To

Sir,

n4576BMG4

pl192

01 (Large)073

13102 03

Si-,b.tiiprl with C.TmSc.tniK'r

Name of the 
WLBs

Auxilary
Crutches

Wheel
Chairs

5L
No

WalHnr 
St»

01
(Medium)
01 (Large) 10 

(hledium) 
'qi 
(Medium) 
70

i.ee /-..-.ii.ut

Hence, you arc Uterefore, requested to delivery Uve ivlvwe item 

of Aids & Appliances at die different locnLions rnenUqned .agJiii’,sl ench 

by 18.0512022

Yours fcrilhutiliy.

District Social Sc-uf5|y Offirvr, 
Khurdfi.t |(

Locatiou of delivers' 
pTAiids/e.ApfiiiAiiiCCS

J pMC ’
’ 8hul>an<-svvar 

Khordba, 
^funicipMity^__ _____a
lutiii \lun!cip:\Uly

Khordlia 
MuriicipaliW 
^alrri

J Muiucipality 

foatl

OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE, KHORDHA 
(SOCIAL SECURtlY SGCTIOH)

__ Email: {Jjjjjkhtirtlalgxgrnll.CQT) ----------

133^___

TRMU COP"*

TVilh reference lo the above died siibjcct> 1 on to jn'forrn you 
that the CLPs residing different Leprosy Colonies have been identified 

during organization of BBSA Camp for supply of Aids /c Ajrj -ljanccs.

The debits .calcgory .of Aids & Appliances .is reiipired afe 

given bclo^v.

Tri-
CycJc

The Regional Manger, Auxilary Production Center, 
Aliinco, Plot No -14-C, Secllon-A, Zone (D), 
Manclicswar Industrial Esi.Tlc, DBSR

Sub; - Supply of Aids and Appliances for distribu.iion ,ainoi;ig the 
CLPs ideiriifled during organization of »BSA Camp.. J
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SI.No Aaddhar No.

C.1231072189S1 55/M

55/M2

J
:5589392664Lt Belowknee38/M3

61732920315561/M4

I

Sc.'iiKicfl With CamScannpr

I
464585364485

Dharabati Leprosy 
Colony, Jatni

Name o( the 
Colony

Jogi Svvain, S/o-Digha 
Swain

Bagula Das, S/o-Naru 
Das

Name of ihc Person 
with Father Name

Rafitula Khan, S/o- 
Habib Khan

Dfaja Dchera, S/o- 
Ghana Dehera

Ace/Gon 
dcr

rtl. Belownee
Amputee

Rt. Belownee 
Amputee

Rt. Belownee 
Amputee

Measurement 
ta-ken R supplied

Measurement 
taken & supplied

Measurement 
taken & juppl-ed

Natuler of 
Disability

Wcalhcr 
Measurement 

taken at ARC or 
not

Ramakrushna 
Leprosy Colony, 

BOSR

yr-;.!: f,n'PV f.nESl'F'^

Measurement 
taken £< supplied

AUfflional S^feTyto Govt 
SSEPD Dppartwsfit



J. Dated.Order No. 2.'?- 3 g

i.

•V-

JV
<b •

Gender

)LI
{

Rs£'/3/-Male>-
o:
0

Male

Female J*

4

fts.s3a/-Female

Rs.86o/-.iS ■Male5

Ris.M'vO/’Male
6

I

H‘d with C.vnScannprTRUE COPY ATTESTF''fc

Kr8ii?C»i

Rs-80S>^

Name of fhe 
leprosy 
Colony

Bohit Dalai, 
S/o- 
Rabindra 
Oalei

eiass-
VI

W 
.N

Class- 
X

Class-
Vil

Class-
X

Class-
VII

Name ol the 
Child

Girl's High 

5cfiool„

Kbbfdba:__

Govt. UPS VSS
Wagsf;
gjiibane'swar

OFFICE OF THE COLLECTOR & DISTRICT MAGISTRF^TF, KHOHDHA 
(SOCIAL SECTOITY SECTION) | 

e-mail: dsso.l<hijrdal@qmail.co.’\i

SI.
No.

Minu 
Behera, 
S/o- 
pravakar 
Beherai

Phuta 
Sahoo, 

0/o-Late 
Sambhu
Sahoo ' 

Laxmidhar 
Satapathy, 
S/o- 
Sanatan > 
Satapathy 
Abhinash 
Satapaihy, 
S/o- 
Sanatan 
Satapathy

Jagannath 
Leprosy 
Colony, 
Rasulgarh, 
BBSR 
Jagannath 
Leprosy 
Colony, 
Rasulgarh, 
BDSB_______
Jaganoath 
Leprosy 
Colony, 

. Rasul'garh,
BBSR 
•Gopabsndhu 
Leprosy 
Colony, 
Budhanagar, 
BBSR_______
Gopabandhu 
Leprosy 
Colony, 
Budhiinogar,
BBSR_______
Gopabandhu 
Leprosy 
Colony, 
Budhanagar, 
BBSR

Child 
study! 
ng in 
the 
Class

",t'r '
i’tnii; ' 

caic 
liyir^d 
to the 
-lir

+2 r-’’ 
year

- -------------------

Ranjit
Oalei, S/o-
Sipati Oalei

Govt. Itigh
School. v:s.s 
Kagar.
Shubanesv/fr

Govt- Hl,-it.
Sc* r^ql. OO’A-t, 
PsK-T

J^iAChana-ni 
i«na •H.Sv
School;
K5Su5a,.B3S!?

Govt. High 
School, UpiVl. I; 
BW'

i

It

Sanction is hereby accorded for Rs.90,000/- fRnpees ninety thous-anu) 

onl)' towards payment of scholaisltip to 11 no. s of Ci. --d Leprosy children anti 

clrildren of Cured Leprosy Persons studyirtg at Pre- a ! Po.st-Matr ciilaiiii lOi 

award of scholarship under the scheme " An Umbrella S ih>-‘ for Pse.'i'>nbilitat.L fi o; 

Cured Leprosy Persons" as per the following statement.

r
hame o( 
lAsinuiion'

I
I -•oislArTM,i'



female Yes SCO/-

s
Male .Sp 'flu f‘5 5’ '

9
Male Yes

!
Female

Male ej SOO/- *'SO ?

Total Amount r3.5O,Cj£

(K

The charge is debitable out of iiu,-:

Schcnic.

Co'K.

H’fl With V'amScarinf'r

f
j a; ECO/-

. 5
J

Yes

i'laiika 
■tehern, 
h/o-lalu

I
I

Ramakrushna
Leprosy
Colony,
Kharavel
Nagar, 80SR

Ganesh '
Maharona, 
s/o-Tofan 
Maharana

Jr.l
'/SS
,1:

Ramakruslina 
j Leprosy 

Mif" Colony, 
Kharavel 
Nagar, B6SR

Ncta/i 
Lepross' 
Colony, BOSR

Rosmita
Wayak, D/o-
Bishnu
Nayak

Class-
VIII

Cias-,-
VI •

Ct. , ■
Vil

Ci’S-
VIII

Vir L
S.ii Ut, V
Mafisr, i

Vif S'
Sai LJO- 
Na'c-ir,

VIf 1
Sa I uc' 
(ioear.

J Rs 8.

Cl.'.ss-
VI

i ■'! 3O,nr.

i
I
Yes

Surajit
Potra, S/o- 
Sujit Komar 
Poira
Sotyajlt
Patra, S/o- 
Sujt! Kumar 
Patra '

I t ; 9,000/-

, iiinet)' llioiisnnd) 'inly

ts'PIOsy 
j Colony. unsR 
I Oeliera

Text 
Press

■ Higii 
J.'.il-IH, 
Ki,ora

Text 
P'vs; 
IT.'.;ii

,! IH,

■ I.' -i ■

''Uy

I' ^'ctaji 
1 Leprosy 
: Colony, ODSR

—r.  .

-.inder ''S -.1 (.Vr.-\ '

0.
( [ ;o..i

■ &; Disttjict Magisliate, 
Khordha
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V
cistss

X passSfO Mwguii Das

IX

JIs'o BijiiYanclici'ii
3

Vslo CijwficIk-iXiBiUoshBehcra i4
d'O Muriilit’alvilaKoiishalyaPabala5 + X pas's3/0 Trinaili Pra^hap

0

d?o'1rinaltt ■Pradlian
1

"s/0 Raghif Oils
8

<l/p'RflnhiTOas
9

d'o Aiiadi SvvaiiiAnnapurna Swain10 J
Vd/o Aninli SwainJbaiana Sn-ain11
V,lRasrnita Pradban12
V'lSlibana Begum13
'■3 3"’-> cardZo-13Sg\ila DasLeprosy Anna,puma Oas14

sZo Jabihillo K'ban ‘ lilAkblar Ali'KhanLeprosy15
d/o jabirnllajKIian VSanuna BegutnLeprosy16

111s’o Jamir KbanRabim KbanLeprosy17
d/o Jamir KbaiiMiiskanKbaliinLeprosy18

,111Leprosy Miia Mrybi19
9lb/zo

lOlhS/o-Sujil Da lei21

TWUE COPY ATTESTBD

I

t
.}

Lepros)' 
Rasulgarh.

Leprosy 
Rasulgarli.

"Rndru Narayan J s/o MiirairPabnla 
Pahala
Suresb Rcbera

Siitipraagyan

Patra

St^it Daiei

I.isi ol’Siiidenls idenlined for pre
Name of llic Leprosy

Somanalb
Pradban_______
Sasmila Pfndban

Bisbnii Prasad 
pas________
Amriia Das

& pAst 
Fatlier’sWiTn

year CMTI

IX ”■

j__________ ___
VII

dA? Kagbiimani
Pm.dban
Wo Sibani Kban

tl.'o
J agaha ndbiiNdajlii

Y)/o- ??iisaiiia

Kiiinar Pati-a

I SI.
1 No. Colony

Bapiiji Leprosy Colony. 
Jaini____________________
Bapiiji Leprosy Colony, 
■latni__________________ _
Bapiiji l..eprosy Colony. 
J^n________ ___________
’Bapuji Lepros)' Colony. 

Jatni___________________
Bapuji Leprosy Colony, 
Jaini___________________
Bapiiji Leprosy Colony, 
Jaini___________________ _

' Bapiiji Leprosy Colony.

Jatni_____________ ______
Bapuji Lcpi'osy Colony, 
Jaini___________

' Bapuji Leprosy Colony.

~
Bapuji Leprosy Colony, 

Jalpi___________________
Bapyiii Leprosy Colony, 
-Jatni _____________
Bapuji Leprosy Colony, 
Jatni_________

' 'Bapuji Leprosy Colony, 

jatni______
Dbarabaii
Colony, Jatni
Dharabati
Colony, Jatni

’ ’LJbarabati
Cojojiy, Jatni
Dharabati

_ .Colony, jatni 
.Dharabaii 
Cblony-Jatni 
■Dharabati 
Colony. Jatni 
Jagti.iin.ilii 
■Colony. 
BBSR

Jagannatb
Colony.
BBSR_____

^’'^'year

Iv

Name of (ho
Student______
Abbimanyu Das
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•;a'n IS

Sc. ■?

Tessr A !or Bhubaneswar Sufc-D:visicn learn S' for Khcrdha Su& Dfv'r;cef>

[

I

Ii’i- ic-ani will carty applicalion forms of diffcreni schemes with thcfr during ihe

.. f^i2

GOnsfiluted Io conducl I he detail survey o! 11 Nos of Leprosy Colonies lo do ihe skill mapping of ar 

fi'C cl ihc colofiics, mapping their eniiilenieiil under Un'Prella scheme cf

Sccuniv f> Lmpowernienl o! PWD Dcpii The leams will conduct sur^rey in ihe Leprosy Coicnes i- 

iiicir respcciive sub-division

A'5Jifi'5rT^

TIPS
Collector & Dii^vTcC^^agistfaic, 

K h o r d h

Tor elfeciive implcmcniaiion of ihc recommendaiion of Aryciis Cuhac arid as per tl■•.• 

d-’ruction 01 Hon b!e High Couil. Odisha. Cultack in W P5T No 13403 of 2015 Ihc followm-g

survey They 

will inal-p Ihe application lorms filled Up on Ihe spot by Ihe eligible persops and collect the rectiifcn 

rtoemmenfs from them All these exeicise nmsl be compleled by li5"' July’22 ond submit report c the 

ditCi'rifiSrgried by IS"'July‘?2 positively n /

! t iDr Suu'eJt T I icauiy.
ADPHO iLeproSy) Bhubaneswar 

. fd AL:!________ _________
i.?! Sn Gii" :l>;ci'a Behcra

C'j C i OSMS Kfiordha 
l.;-c5^5ci?:’b37 ! 7976550874

r3) S;i nrta Das. '
Qiiecf;’' R'.'OSETI. Bhubaneswar
fd-MluCviOo? _ ■

rri’; Sri R N Sahu''
Iratninc! Oldcer. Spl III Jalni
L5 ____

i5y Sf Bi; l.-ma Keshari Samantaray
I S.SSC- Bhiiharieswor

Id 94.K?7fiQ5l 
131 L n '■.i!,-iiU! .1 Kumar Sahoo

A0[ m curn-BRCC Bhubaneswar
Id 2to lOZ

v\

DISTRICT OFFICE- KHORDHA
(Social Security Section) 

No. /Dt-Ci 90'2
OFFICE ORDER

. 1 .
[ HfLIr Jiiondra Kumar Pariaa 

ZaDPHO I Leprosy) Knoidha
.. ! M-9l3g«97467 / 9i33_Gq4?37 

{2) Sn Bimai Chandra Das
DSC ORLIAS, Khotch.a
M 70IH957299 ! 943SG3333S

: |31 Sri Raia; Kumar Saiapalhy.
i racul'.y RUDSETt RhuboneSwar
i .M.90.;i!390t25_ ___
; (4) Sn R K Maharana
I ATO Sol ITI Jam,

M-9592'1.22S22_
(5) Sn N.Ti'sh Chanom Swai^T

SSS’O Khordha
____  M.8457065002

(6) Sn Bharat Chandra Lhodhan
I ABED, Khordha

______M;9-1379894_2 2
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TRUE CPCV ftTTBTED

!

CoUoclof& 
K h o r

Collector &
K b

of U>e Leprosy Cronies OT^ fecat4.anihlldtted^t<U^<^ T , 2
' r‘~ ‘ ■' '■'■ -■ ™ - ■...........

•i
•;.

!
6(>Jcl-'Magis>fa‘c,

titsf^^rMagislrate, 
I o f vfb a.

Memo No /D1. CS.
Copy forwarded lo person concerned lor tnformaiion and necessary ac ion

St No, 
i-

•I.

Copy Developlen, o.uX.^4^^ «'««>.

Khofdba Siib-Collecloi KhorOha/ Bhubaneswar/ COMOSPHO. Khordba i Pi>nCiP3^ ooe,c.

jarnfsC! iricnnaitoii and necessary acnon. /

Leprosy Colonics aHoltca lo Tearn*”A’^

Li.iij?nra.i PjHi l^rsili^ Ci»ibi^vrl^it’sHi«(liLOiO '
_    J, . .. - . , , - - ■ —-yhiMif-H I ^.<r .;• ~- ••   

Gnkhibab.i Krislbn Cnlnny, PoSiiiirrpul, TctnjVlc i“Ojd; BGS'R;
' J.HMiiii.iili Kic.tb.r C?ihiriy. Ra5iilS?ifh. HriSK

X.-i.iji lx-|)i<is\ t'(jl..n5, Nfmebesv^r, NHrkhfjvc Part., 
oiw ■ '

' cltijinlLnbnTu IGisilni Cnioiiy, Ihidrlliii Niiryir, IIUKR.
’ Kanin KniSinin Pi'by Ix-prrisy Crilonvi Sriyn 'riiikics Pdjti; Kljaravr) ,

K 111>1<lli.i

Leprosy Colonics allotted to Tcam= -B’__  .
CQi^londioi^onSyan^ 

 IJ.‘ipViii l.i'pi'tsy Cnlnny. Jarni _____ _  

"’QliarnTinii Lcprnsy l''«l<itiy. .LiUii________ .
NnRnr. Kborfihri

■ ShaniulTri K^TtTiii Q^loiirdlvi^ibR^
—Oan^^/i S^iti Kl’P'-flb'  
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DETAILS OF SELF HELP GROUPS IN LEPROSY COLONY UNDER KHORDHA, DISTRICT

SLNo BIOCK/ULB WARD NO NAME OF THE W5HG ADDRESS

1 BMC-II 41 MAA GOURI 5HG 15-OS-2O16 KHARVELW^Af, 10 MEMBER5 BlNOOINl SINGH

SARA BtHERA

member ,NAYANA NAYAK

MEMBERLAXMI NAYAK

KEMA SEN MEMBER .

MEMBERDULEI PRADHAN

MAA NARAYANI SHG SOLI JENA

BMC-II 412 10 5 MEMBER

PITEI SWAIN member

DUSMANTI 6EHERA MEMaER

GOLAP BEHERA MEMBER

BASANTI MODULI MENiaER

TRUE copy ATTISF"MAA LAXMI S.H.G OROUPAOl SAHOO

10 S3 BMOII 41 MEMBIR
MINATI SAMAL MEyStR

BHARATI SETH MEMBER

LATA JENA

SAJANI MOHANTY MtMSEB

DATE OF 
FORMATION

NO. OF 
CLPs 
MEMBERS 
PRESENT

INTRE5TED FOR ACTIVITY!
MENTION ACTIVITY )

RECENTLY 
DOING 
ANY 
ACTIVITY

NAME OF THE 
MEMBER

DESIGNATI 
ON OF THE 
JVIEMBER

KAMA KKUSHNA 
PALLY leprosy 
COLONY, 
KHARVELNAGAR 

01-04-201S (Ward No-41)

NO. OF 
MEMBERS

RAMA KRUSHNA 
PALLY iEPRQSY 
COLONY, 
KrtARVEL Nag AR 

20-0ii2017 (Ward-No-4'1)

J-
a.
'A

MEMSEIiAa^tfiaSlT

“1’ ft

'Wei



^4 Throuqh e-Mail

7/DSSO, Date. H '-^1-{74^?-No.

To

Sub:

Ref:

Madam,

Inviting a kind reference to the above captioned subject, 1

I

1

TPIIF COPY ATTESTSn

The Additional Secretary To Govt.
SSEPD Deptt. Odisha, Bhubaneswar

Action taken report of the Orders Dt. 23.02.2022 of Hon'ble High Court of 
Odisha in WP(c) No. 13404 of 2015( Bipin Bihari Pradhan Vrs State of 

Odisha and others)
Kind Memo No .5401 Dtd. 18.07.2022 of the Additional Secretary to 

Govt.

ISTRIGT OFFICE :: MAYURBHANJ :: BARIPADA 
(SOCIAL SECURITY SECTION) 

(E-Mail:- dssomavufbhani@qmail.cofn)

Inviting a kind reference to the above captioned subject, 1 am to submit 
herewith the Action taken report oLtbe Orders Dt. 23.02.2022 of Hon'ble High Court of 

Odisha in WP{c} No. 13404= df 201S( Bipin Bihari Pradhan Vrs State of Odisha and 

othe'rsjfor necessary preparation and filling of compliance affidavit.

This forfavour of kind information and necessary action.

YooTS-'fSitbfully,

s

District
Mavurbhanj

Memo NO. ^? l^l . //PSSO. Date.. H -
Copy submitted to the PA to ADM, Mayurbhanj for kind informatioh of the Addrtional

District Magistrate , Mayurbhanj -

District Sqclal^^Hty^^i^i-’ f

Mayurbhanf
Mpmn No. ^/DSSO> Date..l3

copy submitted tdthe PA tb^ollector MayurbhanjXdr k^

District SGci|^.Sfe4»^^
Mayurbhanj



Through e-ftAail

Action taken report of the Orders Dt. Z3.0Z.Z022 of Hon'ble High Court 
of Odisha in WP(c) No. 13404 of 2015( Bipin Bihari Pradhan Vrs State of 

Odisha and otherslof Saraswati Colony of Mavurbhani District

[STRICT OFFICE :: MAYURBHANJ :: BARIPADA 
(SOCIAL SECURITY SECTION)

(E-Mail:- ds5Qfn.avurbhani(5>qiTiail.com)
H 

1. Survey and identiKcation.
Survey of CiPs has been completed at Saraswati colony , Baripada. A awareness 
camp has been organized on 19.04.2022 at the community Center at Saraswati 
colony jointly with the DLO , Baripada. In this camp 57 CLP families have been 
identified with 77 persons. The database already been shared in the Google Sheet 
and updated time to time .

2. Assistive devices
• District leprosy officer has reported that 20 nos. of Grade-1 & 18 nos of grade-ll have 

already been provided to the CLPs of Saraswati Colony . It is a continuous process.
• One mini 8BSA Camp has been organized on 19.04,2022 in the colony & the 30 CLPs 

were provided with state ID card ,
• 35 tri cycle , 4 wheel chair, 18 auxiliary Crutches, Hearing Aid- 3 , walker - 3 are 

distributed to the eligible CLPs { Photocopies enclosed )
• 2 prosthesis have been provided to Laxmi Mohanta & Cliakraban Singh of saraswati 

Colony . { photocopies enclosed )
• One eye screening camp has already been held for CLPs at Rasgovindpur eye 

Hospital and So far 54 CLPs were participated in the camp. Out of them 38 CLPs 
have been provided with power glass and 24 cataract operation has been 
successfully done at Mahatma Gandhi eye Hospital, RGpur
(Photocopy enclosed)

3. Assistance to Parents
• One Hapa Behera has been selected and provided with Rs. 12000/- for the Year 

2022-23 towards Assistance to Parents scheme for his CLP children namely 
Labaghana Behera aged about 14 years.

4. Pre & post matric Scholarship
• 11 students have been sanctioned with pre & post matric scholarship for the year 

2022-23.
5. Skill Development training
• On dtd. 23.06.2022 the training programme of mushroom cultivation has been 

started collaboration with RSETl & NGO, RDAC . Baripada at Saraswati Colony . 20 
participants are participating in the training programme and will get training by the 
master trainer,
( photocopies enclosed)

tRUt

af ’ si FiiMrstA OtjK’teiil,

qiTiail.com


Through e-Mail24

Marangburu.saG

.Atm aniw,a(rsT!O SWG 5

S
■

5

55

•■5

5iMa^^GOUiiSHG1

5Shiba'5aG.8

.5Pandit Raghunath SHG.9

MayuriSHG1£)

f

i.
------

2

=Rising:Star'SHG 

Bijayashr.ee SHG 

MaaMa'mata;SHG

Y^ashoda SaG

ISTRICT OFFICE :iMAYURBHANJ BARI PAPA 
" (Social secirRiW bectioni

(E-:Mailj r dsspmavurbhaoi@pmail&om)

No. 0? 
Members

S

3

Av

6. Self employment
. 2 CLPs namely Thumpu IVlarandi & chakraban Singh has been provided with self 

employment kit. (scavenging kit)
• 50 nos. of Mini vegetable Kit has been given to 50 nos. of families by the

Horticulture Oeptt. for their vegetable framing .( photocopies enclosed)
« 20 Nos- of CLPs are selected for poultry farming and their names have been 

provided to CDVO , baripada & they will be provided with with 50 chicks each.

7. Livelibdodsupport
• iivetmpod support, of iRs. 5000/- has been transferred to 57 CLP families.

S. CdPSHGs
• :ip CLP SHG have been formed in the Saraswati Colony at Raghunathpur Baripada.

T^e activity and'SHG wise details are as - ----------------------------------- -------
'■51' 5
- SHG,name

NO. 

A

Proposed activities

MushroomCultivation&poultry 
_ farming__ _

MUShr.oom.Culttvation^po’uttry 
farming  -

Mu s hr 0 0 rh Cplt ivaO bn

Mushroom .CulUvatioin

VfigetaWe’fafimSng

Vegetable fa rmihg
*' IviuihroorhiCultivatibfi^iipoultry 

   ^farming
Mushroom .GUltivafi6lt/& fpouttry 

fafmmg ________
MushroGmCultivation^& poultry 

farming. 
,, Mu&O0mGbWati0Ji^& poultry

5 I •ferrmng_

provided after the training is over.

9. Community Awargriegs ,«,=rPT,pss

CLPs on the right S. entitlement & for smooth availing the benef.t by them

TO COPY ATTESTED

Bijayashr.ee
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Letter No. /

I 1

HlIV Letter No.5399/SSEPD til. .S.07.2022
f

V,

t

I ■

'I.

»<Mi 1 vrftli CjlinJkaffrtM

Irr.plemeniaLon of Orders datt-rl ]B.0.5.20J2 oriHSi-d by Hun Ide High 
Court of Odisha in tVPfC) No 13r4G3 r>t 201.5 Bipiii Bihar |Vr,d}mr. Vrs 
State of Odisha S, others- submission of compliance thereof

/ 
/

I

I

__ 2:

I(

Y: ■ur'^ Fanhfullv

r>isiri!i ' Social Sveurky onieer. Pu i

0 3 JI’S

OFFICE OF THE COLLECTf )R o. OISTkH?! MAGISTRATE. PLRI 

iSSLPD SvClioii)

I'bc Addl. Secrctaiy to G'>vi .
SSEPD Department, Odisha, Bhi.baiusvijr

In inviting a reference to rhe Gr>vl, leiltr on the suhicei i in d ano-. ? i .j'-' 

to submit herewith the complianct on the pn-st-nt living condition oi th< 

inmntfS of Uie cured leprosy persons of Jibaramjee palli and Sanjuviee eolory 

ur Iff Pun Municipality with sujjparting phot.ij^raph’? for kind iriformuiioi. .wd 

ijccssarv action at Govt Icvci

_ .14. ,?

ijha 2C22 ijj!
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the cured leprosy

176 lcpjx>s\

bfi-.cfitcd will! tbe iiviHlH’nrt Hypprtn

«N%M 1 *«!•*

1
I
I
I
I

1
I

Iion oLOJI

of Rs.50.000/-c»eh Rn

h js submrued (jovt. in
\‘o.]743/SSEPD introduced Umbrcllu 
Jc’!lov.^^g assistance hiivc been given le 
Manicipaliiy under t he above scheme.

Pension Provided brnenci,H-K-» of
. 32.-, „es. or people on-gCUn. pcn.ron on. o.

80 yrsfi'. above are gett'oe „.,il h< 'eel -b-^
tiisabrliiy of & nbove -oc ,. j.j.-r iMBPVl rcspel'iv. b
beneficiaries are eetting Rs.500/ • per n.on.r. u..a .

,, e .nairi. a-ad
. 91 children of cured leprosy po childrmi ht-vv

Post matrie Seholarainps dunns ibe yea' *
,„en provrded Pre-ntatne and post m.. n, >d...la 

2021-22
Marriage Ince_nttve.SuBeoLt

Marra,,- .vs.»uaKe

their dnughlcr’s nairriage.

................ ................................ .........................................•-

PDS.
■^"^'f'^;5^;ed bv ,he. .rave ireet. benefited ...b iire revobang .nods

• ::^/-«rcbontoi,B3SA,nnde^-Kbyarna,n

yomaO-10 000/- each has been provided >n 
•--7--—;^^ of Rs IWA

cured women under Mission‘Mt.n'’

Livelihoot^
. 50 nos. of i>enefieiaries have bcm

under BB5A Scheme. CpPY ATTESTED
/ T (

/dd:ti-nd in Govt 
S5;ri

Compliance on the ‘
Xt cured leprosy persons q1

.mder Puri Municjtjj^

SSEPl.3 Drr.^rrmrrtt
I ,«r. r •riuibihmtiiin uf CUS

^hTcLpi .n bvb ib.,- r.r.,antes nf par.
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Acc»»oaaUo„ifi^n.*A»..«fe
. a eu-., l,.v.

SAUAV^ iK3f b<’k.iOs3!h R'l.Kb

AMfe & appliances includhir<>rtWjg
■■ . .: unA-!;^vJ «-.rf. ■rr.-v<:cs with.-pfUipb

& iippibmcfs-p’'!-t!:o%;'& :’s''.'>'’b'’^-ts

gmly of Gmde^U MOB fefaocs in fepUyi^e
• ;^ Ay -pR!' Itv the Oisir^Pf bttpresv OtTker. RWri. hc-ha!4

'been •ir'ciiiwiea, WHr v SfeP'b fe U:44 rfi.ii-bi>v2O22 to bnserc
^’/'b-r;j'}c4 Aii rvaj’iisjsuppiy nJ'Grariv-JJ shoes, zA pqirsi tis 

^JbarSmseepasM ; P;i4s Sasiiavjce Colbi’V huve ijefit riisrriimUd.;.;
^l-gg^^opmeiu Pro^are^Ae e, -> '\---

Tnc PD vide'this Anicc ictler Jte l

■' Jo dypuSf. .ad tapbblh ihr cofenipA'' '
fc.iRipan skiM dt-velopuimf.fu: ' 

ihe GbpH

Thc.;fnnna.n..' ,.i, n<.s ■ .J -wd.VJh. eP.bhids fe.v^ 

lb^.CTSCTirs.

“■ '1ft'

P ' jur ! PaihiajK^b^^n^Rbin”’'''’'’ '
•'... ——.•-•~-.«..-M       . .  —  a.- - ::' ’

■ |'^■..■. h^iu«.hL v,sit. b.tb "the

,, -ior thrin and have; .{jIcot titd ib(l£twii,u :’iciisiirc;j
.■'I to toi.rnMc anljOTtaiefj'' ^'.

beencanairycigi^l ih/SanfaviceCubny

P njf-d'dnl f^'arliteKT are heins; prci-vidcdjd ’’
!p ' GJ-Ps m bijih l he Culonics m a ixjpharinlMA'al.:.

H 3.^Thfc nwbiip ATiM’ feyai&j. 5iy the Kivf iJaj^k has Asceu rM-ovide^ la bdth. '
Ej ;flie cptaole5<S>vfcr in a-saik, . TKBf ^gsy 

P', i ’1; ', 
':Ad®ws! Gowt.i
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Bipiru Bihari Pradhan Petitioner
1

-Versus-

State of Odisha And Others Opp. Parties

1.

2.

February, 2021 of SS&EPD Department,

Photographs of the ongoing construction of the twenty (8 + 12) are filed herewith and 

annexed as Annexure - A Series.

That, I am working as District Social Security Officer, Balasore and have been duly 

authorized by the Collector, Balasore to swear this Affidavit for and on his behalf.

That, the following steps have been taken with regard to the Lewis Leprosy Colony,

Bampada

.Uttl

1

I, Sri Tarun Tapan Praha raj, aged about 54 years, Son of late Pratap Chandra Praharaj, 

at present working as District Social Security Officer, Balasore, At/P.O./Dist.: Balasore, do 

I hereby solemnly affirm and state as follows;

INtTHE HIGH COURT OF ORISSA : CUTTACK . \ kj

W.P.(C) NOJ3403 Of 2015

Superintending Engineer, Balasore (R&B) Division -II vide letter No.2926, dt. 10.05.2022 
has reported that 1” phase construction of ten (10) units Leprosy house with GCI sheet 
roofing have been completed and already occupied by lO(ten) families. The 2"'^ phase 

construction of eight (8) unit Leprosy house with RCC roof, the roof slab has been casted and 

finishing work is in progress. After completion, same will be allotted to 08(eight) families. In 
the 3”* phase, another twelve (12) units of Leprosy house with RCC roof, the bore pile work 

is in progress.

AFFIDAVIT ON BEHALF OF COLLECTOR & 
DISTRICT MAGISTRATE, BALASORE;

SURVEY AND IDENTIFICATION:
Survey of CLPs has been completed at Lewis Leprosy Colony at Bampada. The list of
Cured Lcorosv Persons has been maintained by the District Leprosy Officer (DLO).

TRUE COPY ATTESTED

.irtnicnt

5. That, as per the Resolution dated 23^“ 
following activities have been taken up: 

a)



b) ASSISTIVE DEVICES:

t

c) ASSISTANCE TO PARENTS:

d. PRE & POST MATRIC SCHOLARSHIP:

• District Leprosy Officer has reported that MCR shoes (Gr-1) have already been

provided to 19 LAPs on 13,8,2019 and Gr-2 MCR shoes to 27 LAPs on 11,3.2022 
in Bampada Leprosy colony. It is a continuous process. '

Copy of letter No.7108, dtd, 10,05.2022 of Addl, District Public Health Officer 

(Leprosy), Balasore is filed herewith and annexed as Annexure - B,

• One assessment camp was organized at Lewis Leprosy Colony with the assistance 

of DDRC Mayurbhanj on 7.4,2022, It has identified six (6) persons for provision 

of orthosis and prosthesis and funds for their manufacture has already been placed 

by the district. Also, three (3) CLPs have been provided with wheel chairs and 20 

CLPs have been given tricycles and two (2) persons given walking sticks for better 

mobility.
1

Photos of distribution of aids and appliances are filed herewith and annexed as 

Annexure - C Series.

• Based on the survey work mentioned above, 10 parents were identified and they 

have been sanctioned Rs,1000/-per beneficiary per month till their children attain 

the age of 18.

Copy of Sanction Order No,842, dtd,09.05.2022 is filed herewith and annexed as 

Annexure - D.

Based on this, the data on their family members have been collected. Their children

• have been identified. Also, the places of their educational institutions have been 

identified which has helped to cover them under different rehabilitation programmes of 

the Government.

• 23 students have been sanctioned pre-matric scholarship for the year 2021-22.

Copy of Sanction Order herewith and annexed as

attached as Annexure - E. i



SKILL DEVELOPMENT TRAINING:e.

FatherCandidate's 
Name

• Officials of ORMAS, Balasore have visited Bamapada Leprosy Colony several 

times for counseling of candidates aged between 18-45 years for enrolling them 

into skill development training, program for wage/self-employment under DDU- 

GKY/RSETI. As a result, four (04) nos. of candidates had shown their interest for 

enrolling themselves into DDU-GKY under wage employment and 35 nos. of 

candidates had shown their interest for enrolling themselves into self-employment 

training program under RSETI. The details are annexed in a separate sheet as 

Annexure - H.

Placement 
Status

SI.
No.

DDU-GKY
Training 

Status

• Under DDU-GKY four (04) nos. of candidates were interested, among which three 

(03) have completed their training and one (01) candidate will join after his ongoing 

10“’ class examination. Candidates’ deuils are given below;

• Asst. Director Textiles has reported that basic weaving training consisting of twenty 

(20) CLPs have been identified arid approved in the District Level Monitoring 

Committee held on 29.03.2022. For this purpose, proposal has already been 

submitted to the Director of Textiles & Handloom, Odisha Vide letter No.753, dtd. 

27.04.2022 for sanction of funds under the Scheme Promotion of Handloom 

Industries,2022-23. In this training, (20) twenty beneficiaries will get training by 

one Master Craftsman for six months. During the training period, there is a 

provision of stipend @ Rs.3000/- per month.

Copy of letter No.834, dtd.06.05.2022 of Asst. Director Textiles, Balasore is filed 

herewith and annexed as Annexure - G.

- 106
• 10 students have been sanctioned Post-matric Scholarship for the year 2021-2^ 

Copy of Sanction Order No.844 dtd,09.05.2022 is filed herewith and annexed as

Annexure - F.

TRUE eOWATWB
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Completed

it

2. Completed

3. Completed

4.

Report of Dy. CEO, ORMAS, Balasore is at the bottom of Annexure - H.

f. SELF EMPLOYMENT:

SELF HELP GROUP:E.

I 
t

t

Hari Sankar 
Murmu

Ramesh
’-^Turmu

Santosh 
Singh

Ranjeet
Marandi

Rama 
Chandra 
Murmu

Sukura 
Singh

Rath a 
Murmu

Chape
Marandi

Will join 
after 10th 
exam in 
May 2022.

jomea as 
security guard 
at Vi zag with a 
salary of Rs. 
16000 along 
with free 
accommodation 
Will join as 
security guard 
at Nellore in 
next week with 
a salaiy of Rs. 
12000 along 
with free 
accommodation 
Will join as 
security guard 
at Nellore in 
next week with 
a salary of Rs. 
12000 along 
with free 
accommodation

H 0 3 AUG j A

• Under Rural Self Employment Training Institute (RSETI), 36 nos. of candidates are 
interested in self-employment training in mushroom cultivation. RSETI personnel 
had also visited the place and shortly they will start the training with a batch size of 
35.

• CLPs will be provided Self Employment Kits depending upon their trade 
requirement so that they can start their business from home-based units and earn 
livelihood for themselves and their families. After completion of training 
programme tool kits will be finalized as per their requirement.

1RUE COPV ITTESTBO
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SHG Name

103.

124.

,125.

106.

MARKIAGE INCENTIVE & SUPPORT:h.

i. SENTSITIZATION OF WORKERS ACTIVISTS:

Community Awareness:j-

One girl, namely Gelhamani Sing, D/0 - Radha Sing has been identified and her parents 
have been assured of all permissible Govt, help when they intend to marry their girl off.

Govt, officials of H&FW'Deptt and ICDS are regularly sensitized. Also, all BSSOs 

have been sentsifized on Leprosy rehabilitation.

These Self-Help Groups shall be provided with assistance by 31.05.2022 for initial 

-activity support .gnd startup capital as soon as their training is started.

Addiv-
;; - J • -

Self Help Groups have been formed in the Lewis Leprosy Colony at Bampad^^|)r 

livelihood activities. The activity and SHG wise details are as follows :

SI.
No.

1.
2.

SHG wise proposed activity details
No. of 

Members

10
10

Proposed activities
Mushroom Cultivation 
and vegetable farming 
Mushroom Cultivation 
Mushroom Cultivation 
and vegetable farming

VegetableJfaming , . 
Mushroom Cultivation 
and vegetable farming 
Mushroom Cultivation 
and vegetable farming

Jay Maa Durga
SHG_________
Jaher Aya SHG
Maa Subhadra
SHG_________
Maa Tarini
SHG_________
BhagojiSidhesai
SHG_________
Maa Gouri
SHG

H&FW Deptt organized community awareness programme at village level from 
30.01.2022 to 14.02.2022 though Sparsh Leprosy Awareness Campaign.

6. That, with regard to the Visit of the Sub-Committee to the Leprosy Colony, it is 
submitted that the Members of the Sub-Committee-DSSO and Dy. CEO, ORMAS visited 
Leprosy Colony on 10** May 2022. They .pf the Lewis Leprosy



Concerned authorities will look into these issues and try to solve them at the earliest.

7.

, 8.

Identified by
DEPONENT

Anru government ADVOCATE

^Colony, Bampada. They were satisfied with tEie^reSabilitation work already taken up. They 

put foj^ two additional demands for betterment of their livelihood i.e. (i) For vegetable 
farming they want the defunct LI point to be renovated and (ii) One meeting hall cum market 
complex for showcasing their products,

That, while implementing the Resolution dt.23.2.2021 for rehabilitation of CLPs the 

salient features of Bhimabhoi Samartya Abhiyan (BBSA) and SAHAYA schemes are kept in 

view.

That, the facts stated above are true to the best of my knowledge and based on 

available Official records.

Advocate’s Clerk,
Advocate General’s Office

t

Certified that cartridge papers are not available.

TRUE CGPX ATTESTED

-

Cuttack
Date: /05/2022
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Letter No. 192^ / Dtd 0’^ 2022

To

Ref;

This is for favour of kind information & necessary action.

Encl;- As Above.

Sub; Implementation of Orders dated 18.05.2022 passed by Hon'ble High Court of Odisha in 
WP (C) No.13403 of 2015 Bipm Bihari Pradhan Vrs State of Odisha & Others. 
Letter No. 5399/SSEPD/Dt. 18.07.2022.

Additional Secretary to Govt., 
SSEPD Department,
Govt of Odisha, Bhubaneswar.

-Ifo -
OFFICE OF THE COLLECTOR & DISTRICT MAGISTRATE : SUNDARGARH 

(Social SfefetJtitY Section)

Madam,
In inviting a reference to the subject cited above, I am to submit herewith the necessary 

compliance on each component of the "Umbrella Scheme for Rehabilitation of Cured Leprosy 
Perons (CLPs)" in the manner as filed by Baiasore District. Also the compliance on the present 
condition of the inmates of the colony alongwitih supporting photographs/documents as a 
proof of the progress made in the meantime.

Yours faithfully.

District Social Security Officer, 
Sundargarh.

TRUE COPY AnESTE''
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vi. During die Umbrella screening camp with the assistance of Advanced 
rehabilitation Center (ARC). 3 nos.of CLPs identified for Prosthesis and 1 CLP 
identified for Crutches. The trial session has already been done by the ARC.

The photos of the providing Rehabilitation services is annexed at 
Annexure- C

viL Medicine have been distributed for minor aliments during the entire camp 
periods. A dedicated Mobile Health Team consist of a Doctor,a Phannacist,an 
z\NM,a Para Medical Worker and a Dresser have been engaged to visit the 
Leprosy Colony weekly once.

SURVEY AND IDENTIFICATION:
Survey of CLPs has been completed at Durgapur-B leprosy Colony, Malgodam, 

Rourkela Municipal Corporation (RMC). The list of the Cured Leprosy Persons has 
been maintained by the District Leprosy Officer (DLO). Based on this, the data on 
their fsmily members have been collected. Their children have also been identified. 
Also the children who pursuing their education have been identified which has 
helped to cover them under different rehabilitation programmes of the Government.

bl ASSISTIVE DEVICES:
j. Additional District Public Healtlr Officer (Leprosy) has reported that 22 pairs 

of MCR Shoes (Gr-I) have been provided to LAPs on Dt24/03/22 and 4 pairs 
on Date-04/07/2022 and 18 pairs of Surgical shoes{Gr-II) to 18 nos.of LAPs on 
Date-04/07/22 in Durgapur-B leprosy Colony,Malgodam,Rourkela Municipal 
Corporation (RMC) and it is a Continuous Process.

The photos of the distribution of MCR shoes is annexed at Annexure- A.

cl ASSISTANCE TO PARENTS :
5nos. of parents were identified and they have been sanctioned Rs. 1,000/- per 

Child (Max.upto 2children) per month till their children attain the age of 18.

Copy of the Sanction Order No. 1589/ Dt26.07.2019, Sanction Ordei- No. 
857/Dt.06.05.2020 & Sanction Order No. 1545/Dt.l0.09.2020 is filed herewith an 
annexed as Annexure-D. TRUE COPY OTE'STEDAv

’ AddiOoisI GevL
■SSEFD Dcparartoni

As per the Resolution dated 23'’'* February, 2021 of SS&EPD Department, following 
activities have been taken up with regard to the Durgapur-B Leprosy Colony, Malgodam, 
Rourkela Municipal Corporation (RMC).

V. He is also reported that 17 nos.of Ulcer kits have been distributed to ulcer 
patients on Date-24/03/2022 and on Date-18-05-2022 18 nos of Leprosy 
Affected Persons got the dressing materials for 1 month. Again in the follow­
up visit 22 nos.of Leprosy Affected Persons got the Ulcer Kit.

The photos of the distribution of Ulcer kit is annexed at Annexure- B
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jl ASSISTANCE UNDER LIVELIHOOD ACTrVITreS:
88nos. of essential commodities provided to 88families of CLPs as assistance under 
Livelihood activities.

k) RATION CARDS PROVIDED BY THE CSO, SUNDARGARH:
176nos. of Ration Card were issued to 176nos. of families of CLPs.

h) SENSITIZATION OF WORKERS & ACTTVISTS:
Govt.officials of theUrban Mobile Health Unit & Para Medical of H&FW Deptt. 

axe sensitized and they paid visit to the colonies once in a week. Also they distribute 
free medicines & dressing materials at the colonies.

The photos of the distribution is enclosed at Annexure-H.

a SELF HELP GROUP:
DPM OLM, DMMU Sundargarh has identified 11 women SHGs in the 

Diu-gapur-B leprosy Colony,Malgodam^Rourkela Municipal Corporation (KMC) who 
axe also interested in various livelihood activities.

Copy of the Report provided by DPM OLM is attached at Annevure-F.

gl MARRIAGE INCENTIVE SUPPORT:
Leprosy Cured person namely Kai'al Mukhi of the colony is paid Rs. 50,000/- 

for marriage of her daughter Santoshi Mukhi under Incentive & support Money for 
the Marriage of daughter under SAHAYA Scheme.

The copy of the amount disburshed is attached at Annexure-G.

- 1)^-
dl PRE & POST MATRJC SCHOLARSHIP: |

3 st-udents have been sanctioned pre-matric& post-matric scholarship under SAHAYA 
Scheme.

il COMMUNITY AWARNESS:
Mobile Mediacal Unit and the Para Medical along with I/c Bsso, Rourkela 

Municipal Corporation (RMC) have organised meeting for awareness.

With regard to the Visit of the Sub-Committee, Sundargarh & the DPM, OLM to the 
Durgapur-B Leprosy Colony, Mai^|i^[ai^^^i:^^^^^uapal Corporation (RMC), they

e) SKILL DEVELOPMENT TRA.1NING :
DPM OLM, DMMU Sundargarh has visited Durgapur-B leprosy 

Colony,Malgodam,Rourkela Municipal Corporation (RMC) on Dt.06.07.2022 and 
provide individual counselling to the CLPsand identified 34 persons in the age group 
of 18-30 years for Self Employment in the field of nursing, beauty parlour, tailoring 
etc.

Copy of the Report provided by DPM OLM is attached at Annexure-E.



That, while impIementiBg the Resolution Dt.23.02.202I for Rehabilitation of CLPs the 
salient features of Bhimabhoi Samartya Abhiyan (BBSA) & SAHAYA Schemes are kept in 
view.

Hi
intracted wth the inmates of the colony and found that the inmates were satisfied with the 
^ffvices provided by various Departments regarding rehabilitation. Put forward two 
*iditional demands for betterment of their livelihood i.e (i)lnclude all the CLPs under 
Housing schemes, (ii) include all the CLPs and their famih' members in vajt ious livelihood 
activities.

[iijififet gsefei OfBcer

true co?'/ MtSSTtr
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To

Mr. B.P. Tripathy, Advocate

Ms, Paini Rath, Advocate 

f 

Sub: Minutes of the 1^' Meeting of Monitoring Committee held on 09.06.2022,

Memo No. /SSEPD Dt

Madam/Sir,
1 am directed to enclose herewith the minutes of the P‘ Meeting of the 

Monitoring Committee for kind information and necessary follow up action.

District Social Security Officer
(Balasore/ Bargarh/ Cuttack/ Jajpur/ Jharsuguda / Khordha/ Mayurbhanj/ Puri! 
Sundargarh)

Collector
(Balasore/ Bargarh/ Cuttack/ Jajpur/ Jharsuguda/ Khordha/ Mayurbhanj/ Puri/ 
Sundargarh)

 ; )

f '

Yours faithfully, .

Additional Secref^t^Bdyemment

1^ - €■

From
Madhumita Nayak, OAS (SAG)
Additional Secretary to Government

GOVERNMENT OF ODISHA 
Department of Social Security & Empowerment of Persons with Disabilities

No /SSEPD Dt. 
SSEPD-DA4-CASEOP-0003-2021

Copy forwarded to PS to Additional Chief Secretary, Health & Family Welfare 
Department/ PS to Commissioner-cum-Secretary, SSEPD Department for kind 
information of ACS, H&FW Department and Commissioner-cum-Secretary, SSEPD 
Department, QQpy ATTESTED

SS6PP Additional Secr^l^' ro Government
LOK SEVA BHAWAN, SACHIVALAYA MARG, UNiT-a, KESHARI NAGAR, BHUBANESWAR, OOISHA-7SIOOS

e*MAIL: $sepdodisha(agmafl.com

agmafl.com


The 1®^ Meeting of the Monitoring Committee, set up under the Chairmanship 
of Additional Chief Secretary to Government, Health & Family Welfare Department 
was held on 09.06.2022 at 1.00 PM through Google Meet. List of Members, present 
is attached at Annexure-A.

Initiating the discussion, Commissioner-cum-Secretary to Government, 
SSEPD Department, the Convenor of the meeting made a power point presentation 
and highlighted the reports submitted the subcommittees. He also described 
the benefits extended to the Cured Leprosy Persons (CLPs). He emphasized that 
Cured Leprosy Persons are one of the 21 categories of disabilities as mentioned in 
Rights of Persons with Disabilities Act, 2016. Accordingly, they are entitled for not 
less than 4% reservation in employment, 5% reservation in higher educational 
institutions and all social welfare schemes of the Government including land and 
housing schemes meant for the PwDs.

The leprosy officer Cutack, H&FW Department informed that Cured Leprosy 
Persons are provided with 2 pairs of MCR shoes per Annum and instructed all field 
functionaries to ensure supply of two pairs of MCR shoes annually to all eligible 
Cured Leprosy Persons.

Advocate Mr. B.P. Tripathy added that there are two types of MCR shoes 
i.e., Grade-l and Grade-ll. Hence, supply of Grade-I and Grade-ll shoes should be 
provided as per requirement. It is observed that Cuttack, has done good job in this 
sector. The district has provided 342 Grade-I and 219 Grade-ll MCR shoes and 
covered all inmates of two colonies.

The Chairman instructed to develop an online master database of all Cured 
Leprosy Persons living in the colony in convergence with Health & Family Welfare 
Department. The database will reflect the personal details of Cured Leprosy 
Persons, extent of disability, benefits already availed by the individual and their 
current need. Advocate Shri B.P Tripathy also emphasized the importance of a 
robust database of all Cured Leprosy Persons for successful implementation of 
Government Schemes. Advocate Ms. Pami Rath, Amicus Curie proposed that an 
individual preferably a Cured Leprosy Person in each colony should be identified as 
a Nodal person/ person of contact in each colony who will be a single point contact 
to share all information of the colony.

Minutes of 1®* Meeting of the M^i^i^ring Committee for implementation 

of Orders of Hon’ble High Court in WP(C) No. 13403 of 2015 Bipin Bihari 
b Pradhan vrs State and others

The Chairman urged for universal coverage of all eligible beneficiaries in all 
subcomponent of the scheme. Cases for Marriage Incentive award pending with all 

TOOL

TV



The meeting ended with vote of thanks to the Chair and the participants.

TRUE COPY ATTESTED
Additional Chief Secretary,

Health & Familv Welfare Deoartment

Both the learned Amicus Curies urged that civil society organisations/experts may 
be consulted for skill development training of the Cured Leprosy Persons.

Advocate Ms. Pami Rath appreciated the Balasore Model of rehabilitation 
and urged that this Model should be replicated in all colonies. Elaborating the 
initiatives in the district, Collector. Balasore informed the Committee that inmates ot 
the colony are trained for weaving, tailoring, mushroom cultivation and personality 
development with the convergence of the officials of line departments. The 
Chairman advised concerned DSSOs to visit Balasore and replicate the model in 
their colonies. He also asked Collector, Balasore to present his model in the next 
meeting of the Committee.

The Sub-Committees need to pay periodic visit to all 13 colonies for 
individual counselling of inmates of the colonies in consultation with the experts e.g, 
experts from Lepra India, Mission Shakti and OLM.

Advocates Mr. B.P Tripathy & Ms. Pami Rath expressed that individual 
counselling is required for the Cured Leprosy Persons to select the trade for skill 
development and livelihood activities. The Chairman agreed with their views and 
instructed that Odisha Livelihood Mission (OLM) may be approached for curating 
the schemes available with them. He also instructed that an expert in OLM be 
consulted before finalizing skill development programmes for Cured Leprosy 
Persons.

t

\v

DSSOs are to be disposed of within next two weeks. The Commissioner-cum- ..
Secretary, SSEPD Department apprised the Committee that H&UD Department 'ho 

• has been requested to consider all 13 Colonies under their JAGA MISSION
sijpeme. The Chairman observed that an Official of H&UD Department should be 
nominated before the 2^^ meeting of the Committee to liaison with SSEPD 
Department on this matter and may be invited to the next meeting to make a 
detailed presentation.



From

To

Sub:

Your Letter No- 4272/SSEP.D, dld-07.06.2022.Ref;

Sir,

Sri Sangramjit Nayak, IAS 
D.MA-cum-Mission Director, 
H & up Dept.

The Commissioner-ctim- Secretary to Govt.,
Department of Social Security & Einpowerment of Persons with Disabilities 
Govt, of Odi-sha.

Regarding necessary steps taken to iinprove living condition of cured Leprosy 
persons under J AG A Mission.

Addili7r-f

This is for your kind information & nece.ssaty' action.

Encl: As above.

ANNEXofe:^
■̂

>r i 0 3 At!5 202 H

-----

Yours faiibftilly,

DMA-cuni-Missn/n Director 
H & UD liept.

With retcrence to the subject & letter cited above, I am to say that 13 leprosy 
colonics of 9 districts have been identified. Out of which 12 Leprosy colonics in 8 
districts are within the ULB jurisdiction & 1 Leprosy colony in Bargarh district is not 
coming under ULB jurisdiction & the information on status of those leprosy colonies 
been received by the respective ULBs. Most of the colonics have already taken under 
JAGA Mission with initiative taken to improve their living condition by constructing 
roads, drains, street lights, F.lectricity, piped water .suppiv, individual toilets/cluster 
based toilets, open space development, child play equipment & community centres & 
rest of the colonics inside the ULBs will be taken under JAGA Mission at the earliest. 
The information on status of 12 leprosy colonies is attached herewith for your kind 
reference.

JAG.A MISSION 
4'** Floor, Unnati Bhawan, Salyanagar, Bhubaneswar

Mo /JAGA. Bhubaneswar dated,



A\&

Name of the ULB Name of the SLUM Remarks,if any

Puri Puri Municipality Sanjyee Leprosy Colony 33 No Not

Khordha BMC Ves70 No

Khordha BMC 133 NoYes

5

CUTTACK CMC Gandhi Palli 763 Yes Yes

Already transformed into Biju Adarsh Colony

CUTTACK CMC Neherupalli 400 Yes Yes

Already transformed into Biju Adarsh Colony

Jajpur Gandhi NagarLeoprosy Colony 186 Yes No

TWE lJu

Vyasanagar
Municipality

Number of 
Household

Ramakrushnapalli, Kharavel 
Nagar, Unit III, Bhubaneswar

Jagannath Leprosy Colony, 
Mancheswar, Khordha

Listed under ULB
Slum llstjYes/No)

If Yes Delisted or 
Not?

Road- Work is going on
Drain- Work is going on
Street light-100% Saturated
Parichay- Space Available, Work yet to start
OSD-Space Available, Work yet to start
CPE -Space Available, Work yet to start
IHT- 80 IHT available, rest are using Community Toilet.
Pipewater Supplv-100% Saturated
In house Electricity-100% Saturated

Street light-100%Saturated
IHT- 40 have IHT, balance 93 HHs_application from 
belificiary is beeing collected to facilitate construction of 
IHT.
Pipewater Supply-100% Saturated
In house Electricity-100% Saturated

Road work-Resing work under Progress (due to low lying 
road)
Drain work-Completed
Parichaya-Completed
OSD/CPE-Work will be started soon
Street Light-All are functioning
Pipe water supply-AII HH accessed supply water

1- OSD-1 nos
2- Paver Block Road-100 mtr
3- Drain repairing-100 Mtr
4- Street Light-Yes.
5- Pipe water Supply-Yes.
6- IHHL- 1 Community Toilet
7- Road- Yes.

If No, Pit share the status of Road, Drain, Street Light, 
Parlchaya, OSD, CPE, IHHL, Pipewater Supply

Road work-Completed 
Drain work-Completed 
Parichaya-Completed 
OSD/CPE-Completed
Street Light-All are functioning 
Pipe water supply-AII HH accessed supply water

Street light -completed, Parichaya-completed .Drain - 
37mts, Road 410 mts,pipe water-22 ,IHHL-90 CP£,& OSD 
work on progress

ftddifonal (a SovU ■
SSEPaiDfg-snbnt

Nar^^f the 

District



Ves, NoLeprosy Colony 126B

Leprosy Colony as Yes Nojharsuguda

NotinULBtlamunda.Kaiapali.BafgaonI This 3 areas do not comeNoNil NoBargarh NilSargarh

Bapuji Leprosy Colony 69 Yes NO
Khurda Jatani Monicipaliry

Dharabaii Leprosy Colony Yes No50

123 NOIndira Colony Saraswati Colony yesMayurbhanj

YesYesOurgapur-B Leprosy Colony 340Sundargarb

Already transformed into Bi|u Adarsh Colony

true copy attested

Balasore 
Municipality

Jharsuguda
Municipality

Baripada 
Municipality

Rourkela
Municipal 

Corporation

Parichaya, drain, street nght & pipe water supply is 
available.

Paver block road,drain & Osd has been constructed at CLP 
Colony alor'g with Pipe water connection. Street lights & 

toilets.

No|Kisam-Gharabadi-2 Road. Nayanjori. Jalasaya-2] 
RoR- South.East Railway.

Dharabaii Leprosy Colony has been included in Bapuil 
Leprosy Colony during the period of USHA Survey In 

_______________ the year2Q17._______________

Road work-under construction
Drain work-Oullet nocavailable(We are trying to find a 
solution.)
Parlchaya-AIready they have a community centre.
OSD/CPE-under construction
Street Light-available
Pipe water Supply-Connection has been done, supply 
under process. IHT-under
process. Elecriclty- Available

6. regarding construction of OSD.CPE 1 Parichay 
avaialbity of land within a distance of 300 /400 mtrs 
required Covt land will be identified as per letter no 
S25/tAGA,dt 24.06.2022 H&UD Department .

Road svork-Completed
Drain work-Compleled
Parichaya-Completed
DSD/CPE-Completed
In House Electricity
Pipe water suppiy-AII kh accessed supply water

So

//W 
70/

l.Street light provision exsiting.__________________
2. Pipe water supply completed 50% and blance will be 

3- Pavered road work order issued to SPA will be
4. Dr3in facility exsiting._________________________
5. 'lherg Is a 7 seated community toilet in this slum.

m CO

AdSfgoncJ to CgvL
S5EPD Department



ANMEXURE:- G_

&'<

x> ^'•^r

f -I-
i utix^w 
I lonstMWl*^

5

,! !.-;. .-n- 
■I..,— HIM.........

’ •?' ',^1 ’

. I

./••■•An

■^-i

■■ ,

fftr

:a^

b

K- 'll'

l•-'ra.'^

'■?'-!

■3wd

J>-r ■ 
’■-0- '^■. 
'■'• .'.C 7;L

a-

f------------------y.

1^-^1

«ifc

f*f

'■:?S ■

« ^1

lRGECur>

\<?.o

A \ i^-'

I '2 
a®?

&;i‘\ 
lS>^ .. .Is"'-.

. »■

f

I- ■>'

t CUtfcBCki Od^hSf.JWfl# ’-'^ .' *^ --i,—'.»>-,

sfl(wrB<)sii»i*.

gdixWlW&i
'.4^

fis’'* •>Zm s^-



'3W

TRUE COPY ATTESTtV

H

j'13

X"^0 3 AUG 2022 ) * 
O^LEARANCc/W

2

5^ 
C3\

'ag --yj]

•G'

bo

?^-., ? /d

il

ll^Otiffg'

Obi

fc’K^S.OlS
I W Z't ’/ ■• 4\r’’: .■'..:..' -z >■. - ■ P'

Ww t ’ & w s 
axd-X

gaMiBn!fla.'^tKa^ffl-;4rn.r^

I '■ “• *• ■ *»i»'*'«J~!* ..*u>'

1. - ;i ,



Leprosy Colony,Jamurda,

' Annexture-A •

a) SURVEY AND IDENTIFICATION;

• b) ASSISTIVE DEVICES:

Survey of CLPs has • been completed at Bargaon Leprosy Colony, at 
Jamurda. The list of Cured Leprosy Persons has been maintained by the 
District Leprosy Officer- (DLO),Based on this, the data on their family 
members have be'en collected.Their children have been identified. Also,the 
places of their educational institutions have-been identified which has helped 
to cover them under different rehabilitation programmes of the Government.

• District Leprosy Officer has reported that MCR shoes (Gr-1) have already 
been provided to ( 21 ) LAPS on 13.8.2019 and Gr-2 MCR shoes to (38) 
LAPS on 11.3.2022.in Bargaon Leprosy Colony.lt is a continuous process. 
Copy-of letter No.7108, dtd. 10.05.2022 of Addl.District Public Health Officer 
(Leprosy).Bargarh is filed herewith and annexed as Annexure - B.

2-. That, as per the Resolution dated 23" February, 2021 of SS&EPD 
Department, following activities have been taken up.

___ Name 
Dathla Naik 
Suikha Sandha 
Dukhi Jagdaia 
Bela Sahu 
Chitra Dehuri 
Sunafula Kuanr 
rahasa Bagarty 
Kamal Thati
Radha Bag ____
JharSyna _ 
Kama Majhr

, Oaulat Ktiandagiri 
f Teja Kathar
I Madhab Padhan

j 5l.no
__

3
4
5-
6
7
8
9
10
11
12
13
14

Sl.no
15
16.
17
18
19
20
21
22
23
24
25
26 
2-7
28

Name 
Rakhi Kharsel 
Sukrun Karan 
Mukund Padhan 
JaminiSahti 
Ramdas Badi 
Bipin Bhosagar 
Tila Patel______
Samari Barik 
Tima Sa_______
Sashi Badhat 
_Ra^indra Behe’ra 

Bela Panda 
Timan Dharua 
Sadashib Sethi

to Gd’.'t

1.PD,DRDA Bargarh has informed that 28 numbers of CLPs have been 
covered ' sunder ; . Rural _ housing sMi^s-o ^Scheme. 
List Enclosed - Annexture-A

• One assessment camp was organized at Bargaon Leprosy Colony with the 
assistance of DDRC Sambalpur on 7.4.2022. It has identified six (6) persons

< TP'IS
''At/' Coiieraof ■

Otskict.sx/teourityORiMr Baraarh

jW'XtZXA.- P
The following steps have been taken with regard/to the Barg^n

Colony.lt


ANSEXWE;- (Sj
H

PensionsName of the ColonySI. No.SI. No.

023108 0281

03903344
277511055

094017606
6

71 071 0717
7

35 00353588
10 0010799

01313 01310
36 0034NA11

351100Lewis Leprosy Colony, Balasore 126 12312
12

55 040 013
13

Durgapur-B, Colony, Malgodam, 
Rourkela, Sundargarh

Ratnakrushnapalli, Kharvel Nagar, 
Unit-Ill, Bhubaneswar, Khordha

Indra Ashram Kulemura, 
Beheramal, Jharsuguda

Ration card 
under NFSA

Reconstruct! 
ve surgery

Physiotherap 
y

1

3 3

Jamunda, Katapali, Bargaon, 
Bargarh_____________________
Gandhi Pali, Nayabazar, Cuttack 
Neheru Pali, Nayabazar, Cuttack 
Gandhi Nagar Colony, J.K.Road, 
Jaipur______________________
Saraswati Colony, Baripada, 
Mayurbhanj_________________

Jaganath Leprosy Colony, 
Mancheswar, Khordha________
Dharabati Leprosy Colony, Jatni, 
Khordha____________________
Bapuji Leprosy Colony, Jatni, 
Khordha____________________
Sanjayjee Leprosy Colony, Puri

No. of beneficiaries provided with
Housing 

under Rural
Housing
schemes

678
402

13 
3

612
516

330
162

10
11

48
67 

Refused to 
resettle

14
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GOVERNMENT OF ODISHA 

-Pgega!ggat°fSocialSe^ Disabilities
/SSEPD Hf .)(SSEPD:DA4:fe;0008-2019 .

From
Madhumifa Nayak, OAS (SAG)
Additional Secretary' to Government

(Leprosy), HKNS
4. Dr. S.N.Pati.NLEP Consultant
5. Dr. Dambarudhar Bhuyan, former WHO consultant on leprosy
6. Shri Bhagaban Pradhan, Life & Executive Committee Member, HKNS
7. General Secretaiy, Indian Hansenians Association
8. President, Association of People affected by Leprosy
9. One representative from each of the following Leprosy colonies;

a. Byasa sarovar Colony, Jajpur
b. Damien Nagar leprosy colony, Berhampur
c. Hatibari Colony, Sambalpur
d. Jibaram Ji Colony, Puri
e. Lewis Leprosy Colony, Balasore
f. Nehru Palli Colony, Cuttack
g. Ramakrushna Colony, Khordha
h. Sadak Sahi leprosy colony, Baripada
i. Sambalpur Colony, Bargarh
j. Santidan Colony, Khordha

Sub: Proceedings of the 4''' Meeting of the Technical Committee for Formulatio. 
and Monitoring of Rehabilitation Programmes for Cured Leprosy Persons.

Ref; This Department letter No. 8567 Dt. 15.11.2021.
Madam/ Sir,

With reference to the subject-cited above, I am directed to attach herewith the 
proceedings of the 4^' meeting of the Technical Committee for Formulation and 
Monitoring of Rehabilitation Programmes for Cured Leprosy Persons held on 18*’’ 
November 2021 under the Chairpersonship of Commissioner-cum-Secretar)', 
Department of SSEPD.

TRUE COPY ATTESiEU

AddK'ionsI Secrcfeq tciLcvt.
SSEPD Ospsrtmeftl

1. Additional Chief Secretary/ Principal Secretary to Government
(R& DM/ PR & DW/ H&UD/ H& FW Department)

2. Mission Director, National Health Mission
3. Honorary Secretaiy'-cum-Additional Director of Health Services



It is, therefore, requested to please take appropriate action as discussed in the 
meeting and recorded in the proceedings.

A Encl: As above.

Memo No. SS. ~J. /SSEPD Dt.
Copy forwarded to PS to Commissioner-cum-Secretary ! OSD to Director, 

Department of SSEPD for information of Commissioner-cum-Secretary ! Director.

Yours faitlifully.

Additional SecretaK to Government

COPY ATTEBTtB

iiy
AdtlhtufiKl to Govi.

Additional Secret^ to Government
Memo No. Sg-Zj S' /SSEPD Dt.
Copy along with a copy of the enclosures forwarded to all Collectors/ all 

DSSOs for information and necessary action. ,

Additional Secret^ tb Government
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Proceedings of the 4^^^ Meeting of the Technical 
Committee for Formulation and Monitoring of 
Rehabilitation Programmes for Cured Leprosy 

Persons

The 4»’' meeting of the Technical Committee for Formulation and 
Monitoring of Rehabilitation Programmes for Cured Leprosy Persons was held 
on iRt” November 2021 from the Conference Hall of Department of Women 
& Child Development through Google Meet under the chairmanship of 
Commissioner-cum-Secretary, Department of SSEPD. The list of members 
present in the meeting is at Annexure- A. Shri Sanjay Kadam, State 
Commissioner for PwDs, Maharashtra and Shri Koustuv Amte 
of Maharogi Seva Samiti of Warora, Maharashtra joined as experts in the 
meeting virtually through Google Meet along with other 
members. Representatives from different Leprosy Colonies also participated 
in the meeting virtually.

Initiating the discussion, the chairman apprised the committee about 
the orders of the Hon'ble High Court of Orissa dt. 03.11.2021 in the WP(C) 
13403 of 2015 (Bipini Bihari Pradhan Vrs State of Odisha and others) in the 
matter of implementation of the National Leprosy Eradication Programme.

Shri Sanjay Kadam, State Commissioner for PwDs, Maharashtra 
outlined in detail the benefits provided by the Maharashtra Government to 
the Cured Leprosy Persons in particular and the PwDs in general. He 
informed that though about 15,000 new leprosy cases are detected in 
Maharashtra every year. About the same number of patients are also cured 
during the year and 65% to 75% of the cured persons return home after 
discharge. 15% to 20% of the remaining prefer to go to NGOs working in 
the field of rehabilitation of cured leprosy persons. About 15-20% of them 
also end up in the leprosy colonies. According to the NGOs, the cost of 
accommodation per month per person in the NGO is Rs. 3,500. The State 
Government provides Rs. 2,500 and the remaining is arranged by the NGOs 
either from their own agricultural and other cottage Industrial activities or 
through CSR funds. He also stressed that each leprosy patient receives a 
sum of Rs. 8,000 at the time of detection.

Dr Arkekar, Joint Director Health Government of Maharashtra stated 
that there are 30 leprosy colonies in Maharashtra managed by the State 
Government. They have appointed dressers in the colonies who are paid Rs. 
2,500 per month for less than 50 patients, Rs.3,000 per month for more than 
50 patients and Rs, 5,000 per month for more than 100 patients.

Dr Basant Kumar Pradhan, Joint Director (Leprosy) 
and Honorary Secretary, HKNS stated that in Odisha there are 87 Leprosy 
Colonies and 8,032 inmates are staying in those colonies as stated by the 
officers represented from H & FW Department. About 10,000 leprosy cases 
are reported in a year and abouL W|0©ff^p>tients are also discharged every 
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After detailed discussions, following decisions were taken:
1. A sub-committee will be constituted at the district level under 
the chairmanship of Collector with the following members:

a) Additional District Magistrate
b) Project Director, DRDA
c) District Civil Supplies Officer
d) District Social Security Officer
e) District Public Health Officer
f) Assistant District Public Health Officer, Leprosy- Member 

Convener
This sub-committee will ensure the following services to the eligible 

Cured Leprosy Persons with not less than 4Q% disability within 2 months 
after completion of their treatment from leprosy and report the same on each 
month to the State Technical committee:

TRUE copy AITBSTEC a) Homestead land under Basundhara scheme
b) House under rural housing scheme and 

Household Latrines.

. year. However, the posts of doctors and paramedical staff, deployed in the. 
leprosy colonies were abolished over the years. At present there are also no 
dressers in these colonies.

The Chairman requested the officers of H & FW Department to deploy 
required numbers of doctors and para medicos on deputation basis to the 
Leprosy Colonies within 30 days. He also requested H & FW Department to 
deploy dressers in these colonies immediately.

It was noted that about 3% of the leprosy patients get deformed. 
Reconstructive surgery is conducted in case of such patients. At present 
about 163 are in the waiting list. Chairman requested H&FW department to 
conduct surgery in case of these patients expeditiously. It was felt that 
inclusion of this under Biju Krushak Kalyan Yojana will expedite such cases.

All the cured leprosy persons with not less than 40% disabilities in the 
4 leprosy colonies managed by HKNS at Balasore, Sambalpur, 
Paralakhemundi and Cuttack may be provided with homestead land and a 
pucca house while ensuring that they can return to their villages.

Shri Umesh Nayak, President, Association for people affected by 
leprosy requested that homestead land and pucca houses may be provided 
to the cured leprosy persons. He also requested for increase of Social 
Security Pension.

Representative from Nehru Palli Leprosy Colony, Cuttack requested 
that repair of the houses in the colonies may be taken up expeditiously. He 
also requested that doctors and paramedical staff and dressers may be 
deployed to the Leprosy Colonies. He proposed that in case there is shortage 
of staff some inmates of leprosy colonies may be imparted training so that 
they can work as dressers for the rest inmates in the colonies. Chairman 
agreed to these suggestions and requested H&FW department may make 
provision of funds for upkeep of the leprosy colonies.
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Commissioner-cum-Secretary to Government 
SSEPD DepartmentAdditiomil

(Action - HKNS)
5. SSEPD Department will ensure that pension under Madhubabu 
Pension Yojana/ National Social Assistance Program is provided to all 
cured leprosy patients with not less than 40% disability.
6. PR. & DW Department may ensure that a pucca house is allocated 
to the cured leprosy patients within 30 days of receipt of their 
application after their discharge in case their disability is not less than 
40%. The patient will need to submit necessary disability certificate in 
this regard. Collector will ensure that necessary disability certificate is 
issued to the leprosy patient at the time of his discharge.

7. H&UD Department and Revenue Department may ensure reservation 
for cured leprosy persons as mandated under RPwD Act, 2016 in their 
relevant schemes and to extend all necessary support to the sub­
committee constituted under the chairmanship of Collector.

C- -

. c) Providing MCR footwear
d) Ration card under NFSA scheme
e) Reconstructive surgery, if needed
f) Pension under Madhu Babu Pension Yojna
g) Physiotherapy services

The Sub-Committee will take personal visits to the' leprosy colonies.
(Action -All Districts)

2. H&FW Department may consider providing appropriate cash 
incentives to the newly detected leprosy cases to compensate for loss 
of livelihood within the next two months.
3. H&FW department may deploy doctors and para medical 
workers on deputation to the colonies on regular basis within 2 weeks.

(Action - H&FW Department)
H&FW Department may consider inclusion of reconstructive 

surgery for cured leprosy patients under Biju Swasthya Kalyan Yojana 
to enable them to get treated in private hospitals within one month.
4. HKNS may submit details of Cured Leprosy Persons living in 
the colonies and stressed that funds from the SSEPD Department shall 
be allotted for the cured leprosy persons living in the colonies, 
managed by them. He also advised to take up agricultural and other 
allied activities by the organisation. HKNS also needs to submit UCs 
against all funds sanctioned from FY 2018-19 to till date for the 
maintenance of three Leprosy Homes/Colony at Balasore, Sambalpur 
and Gajapati districts.



Annexure- A

List of members physically present in the meeting

Name of the Member Designation

Shri BhaskarJyoti Sarma1 SSEPD Department

SSEPD Department2 Smt. Bratati Harichandan Director

3 Ms. Madhumita Nayak SSEPD Department

4 Dr. Rajendra Kumar Paty H&FW Department

5 Dr. Basanta Kumar Pradhan Honorary Secretary HKNS

6 Shri Arindam Dakua PR&DW Department

Shri Santosh Kumar Dash7 Deputy Secretary

Smt. Ellora Samal8 Joint Secretary

.9 DSSO Headquarters
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SI.
No.

Shri Sanyashai Kumar 
Behera

Commissioner-cum- 
Secretary

Director (Special 
Projects)

Department/ 
Organisation

Additional Secretary
Additional Director 
(Leprosy)

H&UD Department

Revenue 
Department

SSEPD Department




